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MEMBERS SWORN
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1 Major D D Khanoria (Kangra)

2 Shn Lal Baboo Rai (Chapra)

11. 01 hrs.
OBITUARY REFERENCES
{English]

MR SPEAKER Hon, Members, as we
meet today after an inteival of over two
months, it 1s ny sad duty to inform the House
of the demise of five of our former col-
leagues, namely, Sarvashri Harindranath
Chattopadhyaya, Devendra Satpathy, C.
Nanjappa G.N Dixit and C.M. Poonacha.

ShriHarindranath Chattopadhyayawas
a member of the first Lok Sabha during
1952-57 representing Vijayavada constitu-
ency of the then State of Madras

ShriChattopadhyayawas the brother of
Mr. Sarojint Naidu, the ‘Nightingale’ of India.

His father Aghovendranath was the founder
Principal of Nizam's College in Hyderabad.
A veteran freedom fighter, Shri Chattto-
padhyaya was jailed several time during the
freedom struggle.

A grand old man of letters and arts, Shri
Chattopadhyaya wrote his poems with afine
lyricism and a depth of thought ran through
all of his poem, gwving them a distinctive
charm that touched the hearts of millions of
his readers. He had 19 books of collected
poems to his credit. Way back in 1965, he
attended Expo-67 and Montreal-30-two
world poetry conferences—where-he repre-
sented Indian poets.

Recipient of Padma Bhushan, Shri
Chattopadhyaya will be remembered for-
ever in the world of cinema, for his character
roles and his lyrnics A find orators, he made
appearances on Doordarshan also. An
emetitus producer with All India Radio and
Doordarshan, he made many a dehghtful
feature on varnous subjects

He also excelled as a paintar with his
works having shades of beauty and showing
a teverence for life A portfolio of his album
of paintings was published under the pen-
name Nana

An able parliamentarian, Shn Chatto-
padhyayatook keen interest in the proceed-
ings of the House and was heard with rapt
attention

He passed away at Bombay on 23rd
June, 1990 at the age of 92.

Shri Devendra Satpathy was a Member
of Fifth Lok Sabha during 1971-77, repre-
senting Dhonkanal Constituency of Orissa.

A journalist by profession, Shri Satpa-
thy served on several organisations in vari-
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ous capacities. He was the Vice-Chairman
of Orissa Unit of Bharat Sevak Samajdunng
1967-68. He was also the president of Ali
india Postal Employees Union Class IV and
Postmen Orissa Circle during 1968-69. Shri
Satpathy also served as organiser, Gandhi
Tattva Prachar under Gandhi Smarak Nidhi
and a Member of Shri Aurobindo Society,
Pondicherry.

An active social worker, Shri Satpathy
organised several camps and relief work for
Bharat Sevak Samaj and Aurobindo study
circles in Orissa.

Shri Satpathy passed away at Bhu-
baneswar on the night of 26th June 1990, at
the age of 61.

Shri C. Nanjappa was a Member of the
Second Lok Sabha during 1957-62, repre-
senting Nilgiris constituency of the compos-
ite State of Madras.

A medical practitioner by profession,
Shri Nanjappa was associated with various
social and other organisations in different
capacities. He served as a member and later
on, as the Chairman of the Municipal Coun-
cil, Coimbatore for a number of years.

A veteran freedom fighter, he partici-
pated in the freedom struggle and offered
satyagraha in 1941 under Gandhiji and suf-
fered imprisonment.

Shri Nanjappa passed away at Coimba-
tore on 21 st July, 1990 at the age of about
88.

Shri G.N. Dixit was a Member of the
Third Lok Sabha during 1962-67, represent-
ing Etawah constituency of Uttar Pradesh.
Earlier, he had been a Member of the Uttar
Pradesh Legislative Assembly during 1952-
57.

A lawyer by profession, he participated
actively in the freedom movement and suf-
fered imprisonment several times.

An ardent political and social worker,
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Shri Dixit served as a member of the Univer-
sity Grants Committee, Uttar Pradesh and
as Chairman, Committee on Closed Mills,
Uttar Pradesh. He was author of several
publications.

An able parliamentarian, Shri Dixit took
keen interestinthe proceedings of the House
and made valuable contributions thereto.

Shn Dixit passed away on 2nd August,
1990 at Delhi at the age of 83.

Shri C.M. Poonacha was a Member of
Fourth Lok Sabha dunng 1967-70 repre-.
senting Mangalore constituenty of the erst-
while State of Mysore. Eariier he was elected
to the then Coorg Legisiative Council in
1945. Subsequently, he served as a Mem-
ber of the Constituent Assembly and Provi-
sional Parliament during 1947-51. Still later,
he was elected to Rajya Sabha in April,
1964.

A veteran freedom fighter, Shri
Poonacha discontinued his studies to join
the National Movement for Freedom and
suffered imprisonment several times.

ShriPoonacha was Chief Minister of the
then State of Coorg during 1952-56 and later
on held various portfolios in the council of
Ministers inthe newly formed State of Karna-
taka.

An able administrator, Shri Poonacha
held with distinction several portfolios in the
Union Council of Ministers during 1966-69,
He also served as Governor of Madhya
Pradesh and Orissa.

Awidely travelied person, ShriPoonacha
served as Chairman, State Trading Corpo-
ration of India during 1959-63. He led a
Trade Delegation to East European coun-
tries in'1960 and the State Trading Corpora-
tion Delegation to Japan in 1961.

An able parliamentarian, he made valu-

able contributions to the proceedings of this
House.



§  Obituary References

Shri Poonacha passed away at Gon-
lkkoppal (Karnataka) on 3rd August, 1990 at
the age of 80.

We deeply mourn the loss of these
friends and | am sure the House will join me
in conveying our condolences to the be-
reaved families.

The House may now stand in silence for
a short while as a mark of respect to the
deceased.

(The Members then stood in silence for a
short while)

[ Translation}

KUMARI MAYAWAT! (Bijnor): Mr.
Speaker, Sir, due to atrocities on Harijans
and backward classes in

Agra...(Interruptions)

MR. SPEAKER: Kumari Mayawati, itis
question-hours. Please sit down.........

(Interruptions)

KUMARI MAYAWATI:
Sir,... (Interruptions)

Mr. Speaker,

MR. SPEAKER: Kumari Mayawati, lam
not allowing you in the question hours. It is
notthe time to raise this question. So please
be seated.

(Interruptions)
[English)

MR. SPEAKER: Please resume your
seat.

(Interruptions)
MR. SPEAKER: Mayawatiji, please

resume your seat.

(Interruptions)

SARAVAN 16, 1912 (SAKA)
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[Translation ]

MR. SPEAKER: Please sitdown. |have
asked you to sit down and you are standing
up again. This sort of conduct does not be
have you are the leader of your party.

[English)

SHRI RAJIV GANDHI: Mr. Speaker,
Sir, some Congress Members have moved
for the suspension of Question Hour so that
the adjournment motion on prices, that we
have brought, may be taken up immediately.
| would request you to put to the House the
question of the suspension of Question Hour
and the taking up of our adjournment motion
immediately. (Interruptions)

[Translation )

MR. SPEAKER: Please sit down.

(Interruptions)

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF TOURISM (SHRI SATYA PAL
MALIK): The Government is prepared to
hold a discussion on the question of rise in
prices. That is upto you. You may take it up
either before the Question Hour or after it.
The Question Hour may be suspended forth-
with. We leave it to you to take a decision in
that regard but we are ready for a discussion.

[English]

SHRI RAJIV GANDHI: Sir, in that case,
we would request you to move it immediately
after Question Hour. (Interruptions)

MR. SPEAKER: Yes.

(interruptions)
[ Transiation
MR. SPEAKER: | shall not listen to

anything else now. First of all, | want every-
one 10 be seated. The entire House and
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everyone in the country is exercised over
this issue.

[English)
MR. SPEAKER: Mr. B.N. Reddy.

SHRI B.N. REDDY: Question No. 1.
{Interruptions)

[ Translation ]

MR. SPEAKER: Kumari Mayawati, |lam
asked you again and again to sitdown. lam
not entertaining any requests during the
Question Hout. Let the Question Hour con-
tinue.

[English]
MR. SPEAKER- Mr. Gurupadaswamy.
(Interruptions)

MR. SPEAKER: Will you please take
your seats”?

[Translation )

SHRI RAM LAL RAHI
fisten... (Interruptions)

You should

MR. SPEAKER: | have not refused . |
shall listen to it only at the proper time, not
now.

(Interruptions)

MR. SPEAKER: Please sit down |
would like to repeat that | shall listen to your
request only after the Question Hour and not
now. Now Shri Gurupadaswamy 1s giving his

reply.
(Interruptions)

SHRI HARISH RAWAT: Sir, it is regret-
table that atrocjties are being committed on
Harijans in U.P., Bihar and Madhya Pradesh.
This is a very serious matter. ltis a heartless
Government which is completely uncon-
cerned.... (Interruptions)
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SHRI RAM LAL RAHL: Sir, the Hon.
Prime Minister should have been present in
the House at the moment. How is the busi-
ness of this House going to be conducted in
this situation and who will listen to us in his
absence?... (Interruptions)

MR. SPEAKER: Please sit down.
(Interruptions)
[English)

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): The hon. Members
has complained thatthe Prime Minister is not
in the House. Today is his Question Hour in
the Rajya Sabha. He is replying to the ques-
ticn in the other Housae. ... {Interruptions)

ORAL ANSWERS TO QUESTION
[English)

Consumption of Petrol and Petroleum
Products

+
1. SHRI B.N. REDDY"
SHRI SANAT KUMAR MAN-
DAL:

Will the Minister ot PETROLEUM AND
CHEMICALS be pleased to state:

(a) the specific steps taken by Govern-
ment for curtailing the consumption of petrol
and petroleum products:

(b) whether the views of general public,
industrialists etc. were invited and consid-
ered before taking decision in this regard,

(c) it so. the details thereof:

(d) whether any appraisal of petrol and
petroleum products 1egulations issued re-
cently has been made in regard to its con-

sumption: and

(e) if so, the outcome thereot?
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THEMINISTEROF PETROLEUMAND
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a) A statement is laid on
the Table of the House.

(b) No, Sir.
(c) Does not arise.

(d) and (e). it is too early to assess the
impact of the various measures teken re-
cently, on the consumption of petroleum

products.
STATEMENT

The measures taken by Government to
curtail the consumption of petroleum prod-
ucts include reduction in consumption of
petrol and diessl in vehicles of Central/State
Governments, localbodies and public sector
undertaking. Bulkconsumers like State Road
Transport Corporation, Railways and Power
Houses have been advised to reduce con-
sumption by 10%. Restrictions have also
been placed on overall supply of some other
petroleum products. Allocations of Kerosene
tfo States have been restricted to a 4% in-
crease for the Monsoon Block 1990
(July—October) compared to the increase of
7% permitted last year. Retail outlets are to
remain open only from 7.00 A.M. to 12.00
Noon on Sundays and have been asked to
observe working hours from 7.00 A.M. to
7.00 P.M. on other days. All retails outlets
located within the limits of Municipal areas
and within a radius of 20 KMs from the limits
of Municipal areas are covered by the guide-
lines as above.

SHRI B.N. REDDY: When such an
important matter on the question of prices
was raised, they shoulid have taken the public
opinion and prices of petrol and petroleum
products have really gone up to a great
extent. We are facing a very big problem
today due to rise in prices. | would like to
know as to why the Government has not
taken the view of the general public and the
industrialists as far as the rise in prices of
petrol and petroleum products are concerned.

SARAVAN 16, 1912 (SAKA)
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SHRI M.S GURUPADASWAMY: The
question does not refer to petroleum prices
at all. Petroleum prices have been hiked
because of the duties imposed by my hon.
friend the Finance Minister and that does not
arise from this question.

SHRI B.N. REDDY: No details have
been furnished which | have asked. for.
Would you please furnish the details asked
for? .

SHRI M.S. GURUPADASWAMY: Sir,
some details have already been given. On
21st June, a notification was issued by the
Ministry detailing the various measures to
curtail consumption of petroleum products.
We have restricted the hours of working of
petrol bunks. They are now open from 7 AM
to 7 PM... (Interruptions)... There is partial
closure of petrol bunks on Sundays. Besides
this, various measures have also been taken
by the Ministry. We have requested all the
Central Ministries to cut down the consump-
tion by 20 per cent. In particular, we have
asked the Railways to cut down the con-
sumption by 10 per cent. Similarly, we have
asked the State Governments to cut down
the consumption by 20 per cent. We have
said that 10 percentcut should be applied for
road transport and Electricity Boards. We
have been examining the impact of these
measures and it will take some time to as-
sess the impact of the various measures.

SHRI SANAT KUMAR MANDAL: How
does the Petroleum Ministry now proposes
to compensate not only for the spurt in the
prices of crude oil and petroleum products in
the international markets in the wake of
OPEC raising the target price by three dol-
lars a barrel and the likely disruption of
supplies consequent of Iraq’s invasion of
Kuwait on the main supplier of petroleum
products to India but also effect a saving in
consumption here?

SHRI M.S. GURUPADASWAMY: It is
true that recently the OPEC countries have
hiked the petroleum price upto 21 dollars per
barrel. As a result of this hike, the gross
foreign exchange requirement has been
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worked out by my Ministry, and it comes to
about Rs. 9500 crores for mesting the
demand. But the Finance Ministry has re-
stricted the foreign exchange availability to
us to Rs. 6400 crores, which was the figure
for the last year. If we have to adhere to this
figure, we haveto restrict the consumption of
petroleum products much more than now.
The Ministry has taken up this matter with
the Finance Ministry. We are making a re-
quest for higher allocation in foreign ex-
change. We are watching the situation eve-
ryday and | am afraid, the international oil
scenerio i1s very difficult and volatile. | am
afraid, we may have to take more strict
messures to cut down the consumption of
petroleum products... (Interruptions)

MR. SPEAKER: No interruptior:s. You
cannot get the reply from the Minister like
this. You will get your chance. Let the Minis-
ter reply. Please take your seat.

SHRI M.S. GURUPADASWAMY: The
rate of growth in demand last year for petro-
leum products was 8.2. per cent and for
petrol itself, it was about 14 per cent. If this
rate of growth is continued this year aiso, we
do require about Rs. 8800 crores of foreign
exchange. The Finance Ministry has allowed
us Rs. 6400 crores of foreign exchange this
year. As | said, the overall growth in demand
last year was 8.2 per cent. If | have to adhere
to this foreign exchange timit made available
to me by the Finance Ministry, then instead
of meeting 8 per cent growth in demand,
there has got to be a cut in demand, a
negative growth of 1 per cent. This is the
picture that is now emerging.

SHRI P. CHIDAMBARAM: This Gov-
emment has deservedly earned the reputa-
tion of acting first and then putting of its
thinking cap. With great flourish, they an-
nounced that the petrol pumps would be
closed on Sundays, and would open from
7.00 a.m. to 7.00 p.m. on other days. Firstly,
at least they should do one thing. They
should not have taken two aircrafts to Maldi-
ves, when the Prime Minister visited that
country. Aircrafts, | presume run on petrol.
While we support these measures to con-
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serve petroleum products and petrol and
consume less, does the Minister know that
by the unthinking decision that they have
taken, there is a flourishing blackmarket in
petrol after 7.00 p.m. everyday? There is a
flourishing blackmarket on Sundays and
auto-rickshaws and taxies rightly or wrongly,
fleece customers after 7.00 p.m. Instead of
these gimmicks, will they come forward with
a well thought-out programme to conserve
petrol and petroleum products?

SHRIM.S. GURUPADASWAMY: : We
are not indulging in any gimmick. | would like
to assure my friend that we are quite serious
about it. It is a very serious national problem.

About the specific question regarding
black-marketing, | would like to say that we
are all aware that in a situation of scarcity,
there is bound to be some malpractice and
black-marketing. (/nterruptions)

MR. SPEAKER: Please order, order.
Mr. Minister, you please addresstothe Chair.

SHRI M.S. GURUPADASWAMY: We
have visualised this situation and we are
monitoring the entire distribution. We are not
allowing the black market to flourish. We
have taken all measures to see that black
marketing do not occur.

[ Translation )

SHRIMADAN LAL KHURANA: Sir, the
hon. Minister has said that they are quite
serious about il. They are so serious that
they did not deem itfit to consult any political
party before its implementation......
(Interruptions)...they are not able to describe
the kind of impact it has had during the last
two months. It is this whimsical order that
has encouraged black marketing. May |know
from the hon. Minister if the Government is
going to review the situation or hold consul-
tations with various Parliamentary Parties
on this issue?

[English)

SHRIM.S. GURUPADASWAMY: May |
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assure the House that we have taken all
measures—we have built up the inventory—
to meet the situation. There is no shortage of
Petroleum product just now. We have taken
steps to see that proper inventories are built
up. We are meeting the demand. If still
malpractices are emerging, we are taking all
steps to see that these are curbed.

SHRI HARIN PATHAK: It is still there.
What steps have you taken, we would like to
know. Already three months have been
passed.

SHRI M.S. GURUPADASWAMY: Ifthe
hon. Member brings to my notice any spe-
cificcase, | will deal with it.......... (Interrup-
tions)

[Translation )

SHRI MADAN LAL KHURANA: Sir, no
reply has been given to my question. My
questionis, whetherthe Governmentis going
to hold consultations with political parties to
review the situation? (/nterruptions)

[English}

SHRI M.S. GURUPADASWAMY: Sir,
we have taken these measures very re-
cently, only on 21st Jdne, 1990. We must
walt for another two-three months to assess
the impact of these measures.

So far as the other part of question is
concerned, as far as possible we have con-
sulted the political parties. (/nterruptions)

MR. SPEAKER: | can understand your
concern, but you please allow the Minister to
reply.

SHRI M.S. GURUPADASWAMY: We
will review the whole situation after two-
three months. We will also study the impact
of these measures. If there will be any need,
we will certainly take the necessary action.

SHRINIRMAL KANTICHATTERJEE: |
have no doubt in my mind thatthis is an area
where by reducing Government expendi-

SARAVAN 16, 1912 (SAKA)

Oral Answers 14

ture, you simultaneously tackle the problem
of balance in external trade and deficit fi-
nancing. 1, therefore, fecl that the cut in
petroleum consumption should be heavier
than that proposed by the Minister. | am told
that half of the petroleum is consumed in the
Government sector.

(1) 1wantto know what fraction of the
outputor availability of petroleum s
consumed by the Government and
public sector units;

(2) How much has it succeeded in
reducing that consumption; and

(3) Whether they are going to curb
their own consumption first before
asking others to curb the consump-
tion.

To that extent, that they going to intro-
duce rationing of petroleum consumption
inside the Government and public sector
units?

SHRIM.S. GURUPADASWAMY:These
measure have been taken to create an
awareness in the country about the serious
situation arising in the oil sector. These
measures have got to work for sometime
and after two or three months, we will make
an assessment of the whole situation and
take appropriate measures... (/nterruptions)

SHRI AMAL DATTA: It is a very impor-
tant question. Let the Minister first under-
stand the question before answering it.

MR. SPEAKER: Please, try to reply to
the specific question.

SHRI M.S. GURUPADASWAMY: The
Central Government proposes 1o take a lead
in containing the demands for petrol and
diesel by curtailing the consumption In
Government vehicles by 20 per centin 1990-
91, over that in 1989-90. All Chief Minister
have been requested to issue instructions to
cut petrol and diesel consumption by 20 per
cent over the consumption in 1888-80......
(Interruptions)
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SHRIHARIN PATHAK: What is the real
picture?... (Interruptions)

SHPI M.S. GURUPADASWAMY: He
wants to know the real picture. The demand
for petroleum products by the end of the
Eighth Plan is 53.52 million. The demand in
1980-91... (Interruptions)

SHRI KAMAL NATH: What is this?

SHRI M.S. GURUPADASWAMY: You
want the real picture. So, | am giving you the
picture. (Interruptions)

SHRIJASWANT SINGH: Mr. Speaker,
Sir, the hon. Minister has explained to us a
combination of fiscal and physical measures
to curtail consumption of petroleum prod-
ucts. | think the points made by my old and
eminent colleague are very vaiid.

Roughly by my estimates, about 70 per
cent of the total consumption of petroleum
products is by the Government itself or by
the Government undertakings. | could well
be corrected about the exactness of the
statistics. The hon. Minister now tells me, it
is approximately 50 per cent. Now, my point
is —without getting invoived in the argument
of the exact statistics—how much of this is
Government consumption and how much of
the burden Is borne by private consumers?
Now the hon. Minister says that it is 50% ;
whether it is 60% or 70%, all these fiscal and
physical controls hit us individually, directly.
It hits the citizen independently, directly. So,
| put it to you that whereas consumption by
Government and Government undertakings
is concerned, has any examination been
made; what was their consumption pattern
for the last six months, and also, what has
been their consumption pattern in the last
three months? If there is a mandatory reduc-
tion of ‘X’ percentage, has that ‘X' percent-
age been actually implemented? This is one
pant. (Interruptions) )

The second part is this: the hon. Minis-
ter informed us that he i1s asking the Rail-
ways to cut down their consumption. | think
asking the Railways to do so is a dangerous
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suggestion. (Interruptions)You ask the Rail-
ways to cut down, which means that there
has to be congestion. Somewhere there has
to be congestion, whether it is in goods
traffic, or whatever. Would the Government
clarify that?

The third aspect: | would like the hon.
Minister to inform us, how much percentage
of our gas is being flared today, because
gas, after all, is also a petroleum products.
Flaring of gas is an unproductive consump-
tion. Flaring of gas is denying the users of a
possible petroleum product. Flaring of gas is
simultaneously a loss in rupees and also in
dollars.

The hon. Minister also said that tt is a
serious situation that we face. Would he
please answer these three aspects, includ-
ing the aspect of Railways?

SHRI M.S. GURUPADASWAMY: | will
answer the last question first. (/Interrup-
tions) According to the latest estimate, the
projected availability of gas will be 98.13
milhlon cubic metres, in 1994;
(Interruptions)...he has asked for it in the
question—and 122.27 million cubic metres
in 1999-2000; and in Bombay High itself, we
are flaring about 17 million cubic metres of
gas. (Interruptions) Please have patience.
We have calculated that we are flaring to the
extent of Rs. 1800 crores worth of gas in
Bombay High alone. | have already said that
it is a criminal waste, a national waste; and
we are now drawing up aplan of actionto see
that there will be zero flaring within 4 or 5
years; and a plan is being worked out by my
Ministry in this regard. When | took over
there was no plan at all. it was neglected. |
am taking steps to see that we should not
flare gas in future, and we are making a plan
of action, and to link it up with gas—based
industries. We are working it out.

Regarding the other question raised by
my hon. friend, he had said that cutting the
consumption of Railways is wrong. We have
suggested to the Rallways a cut of 10%; and
in respect of other Central Government
undertakings and Central Government de-
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partments, | have suggested a 20% cut. if
there are difficulties, we are going to change
it.

About the impact after these measures
were introduced, we are assessing it. After 2
or 3 months, we are going to come to conclu-
sions. May | remind the House that these
measures are taken to prevent a future crisis
n the oil sector.

| have already done this, and | am
appealing to the people, so thatthere may be
awareness. It is not my intention to see that
the wheels of industry and agriculture stop.
| do not want to see that the industry is
affected in any manner by this. | want unnec-
essary consumption to go, superfiuous
consumptionto go, and wastageto go. There
is atremendous wastage in oil consumption.

Therefore, | think the house will agree
with me that we should avoid wastage of
petrol, superfluous consumption, luxurious
consumption (Interruptions)

[Translation

SHRI BHAJAN LAL: Mr. Speaker, Sir, |
would like to know from the hon. Minister
whether the policy framed in regard to Petro-
leum would be reviewed. This policy has
created an apprehension of shortage of
petroleum in the near future, and in view of
that probability everybody tries to make some
alternative arrangement. Two months back
the Government had announced that they
proposed to go in for the rationing of petrol.
Mr. Speaker, Sir, you know that the very
word ‘rationing’ creates afear in the minds of
people. Then the Government laid down
working hours for petrol pumps i.e. from 7.00
AM. to 7.00 P.M. and Sunday has been
declared closed. | would like to know the total
consumption during the months of June and
July in 1989 and in the corresponding period
in 1990 and also the savings effected thereby
and whetherthe apprehension that has been
created in the minds of people will be re-
moved and whether the Government pro-
poses to review this matter.
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SHRIM.S. GURUPADASWAMY: May |
just give the figures as has been asked by
the hon. Member. (Interruptions)

MR. SPEAKER: You reply to the last
part of his question.

SHRIM.S. GURUPADASWAMY: Inthe
year 1985-86, the consumption of petroleum
products was 45.867 million tonnes; in the
year 1989-90, that is last year, the consump-
tion was 53.82 million tonnes; in the year
1990-91, it is estimated that the consump-
tion will be 58.74 million tonnes. Then you
had asked about the deficit. In the year 1990-
91, the deficit will be 9.49 million tonnes; by
the end of the Eighth Five Year Plan, it is
expected to be 14.48 million tonnes. Then
you had asked about the break-up of the
figures. | do not have the break-up of the
figures. | will supply you those figures later.
(Interruptions)

MR. SPEAKER: Next question—Shri
Chavda.

(Interruptions)
Late Running of Trains

*2. SHRIK.S. CHAVDA: Wil the Min-
ister of RAILWAYS be pleased to state:

(a) whether all the passenger trains
running on Mehsana-Patan, Mehsana-Cha-
nasma and Mehsana-Taranga Hill sections
in Rajkot Division, Western Railway have
become irregular;

(b) if so, the reasons thereof;

(c) to what extent the inadequate sup-
ply of coal has contributed to it; and

(d) the remedial measures taken by
Government in this regard?

THE MINISTER OF RAILWAYS (SHRI
GEORGE PERNANDES): (a) to (d). A state-
ment is laid on the Table of the Sabha.
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(a) to (c). No, Sir. However, the running
of 4 pairs of passenger carrying trains out of
13 pairs running on Mehsana-Patan,
Mahsana-Chanasmaand Mehsana-Taranga
Hill sections had to be suspanded from 6.6.90
to 17.6.90 (both days inclusive) due to disio-
cation of supply of loco coal and consequent
shortage on account of a serious accident
involving derailment of a {reight train on
Ratlam-Godhra section which interrupted
through running of trains for about 84 hours.

(d) Normally such situations do not
arise.

SHRI K.S. CHAVDA: The branch lines
are in my constituency. | know the trains on
these lines run regularty irregular. There are
two reasons for this; and these two reasons
will be my two supplementaries. (1) The
railways have engaged a contractor who
does not give adequate wages to the labour-
ors who load loco coal with the result that the
trains do not run according to the departure
time. | would like to know, Sir, from the hon.
Minister, what steps he is going to take to
give adequate awages to the labourers who
are engaged to supply loco coal.

SHRIGEORGE FERNANDES: We are
dealing with the question where four trains
out of 13 pairs of the trains that were operat-
ing in the section had to be suspended for
eleven days. this suspension was due to
certain specific problems that we had on the
Rathlam-Gonda section where there had
been a derailment of a freight trains which
was carrying coal. It took more than three
days to clear the track and that upset the
scheduled in that entire section, of supply of
loco coal in this particular metre gauge line.
This had nothing to do with the contractor
loading or unioading coal or the wages that
the contractor had to pay to the labourers,
who are involved in loading or unioading
coal.

SHRI K.S. CHAVDA: Mr. Speaker, the
Rallway has employed a contractor who
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does not give the wages to the labourers at
all.

[Translation )

SHRI LK. ADVANI: Mr. Speaker, Sir, |
never interrupt during the Question Hour.
But just now | have received information that
some people are standing on Gate No. one
and raising slogans on microphone within
the compound of Parliament House. it has
neveroccurred in the history of Indian Parlia-
ment. Our friends have come just now from
that places and have told us about all these
things. It is a very serious matter.

MR. SPEAKER: | have come to know of
it and | am verifying it.

SHRI LK. ADVANI: If the Congress
party is involved in it, it would be a wrong

practice... (Interruptions)
{English)

SHRI SOMNATH CHATTERJEE: This
is a matter which has to be looked into. This
cannot be permitted to go unnoticed. (/nter-

ruptions)

SHRI L.K.ADVANL: | want the Hon,
Speaker to take action against this. (/nter-
ruptions) You condemn them.

SHRI SOMNATH CHATTERJEE: This
is a serious matter and action hasto be taken
immediately.

MR. SPEAKER: You please take your
seat. Yes, Mr. Chavda? You put your ques-
tion.

SHRI CHAVDA: | am not satisfied with
the reply gven by the hon. Minister.

MR. SPEAKER: What Is your ques-
tion?

SHRI CHAVDA: The steam angines of
the GBS Raliway—Gakwad-Baroda State
Rallway-—are still running on this branch
line. Many a time these old engines fail and



21 Oral Answers

that is why the trains are late. May | know
whetherthe hon. Minister is taking any steps
to change the old engines and replace them
by new ones?

SHRI GEORGE FERNANDES: There
is a plan to replace the old steam engines
and that plan is under implementation.

[Transfation ]

SHRI RAGHAVJI: Mr. Speakaer, Sir, in
the Central Railway there are some trains
which always run behind scheduled round
the year. | would like to know whether the
hon. Minister proposes to get all the factors
responsible for the late running of trains
analysed and effect a change in the time
table to ensure the adherence of their sched-
ule or analyse and remove such factors.

SHRIGEORGE FERNANDES: We will
implement the suggestion given by the hon.
Member.

[English}

DR. AKK. PATEL: This pertains to my
constituency. Over and above the irregular-
ity of the trains there are various other prob-
lems also there. At present one agitation is
going on in my constituency, Mehsana on
the 10th of August, and about 10,000 people
are going to take part in a rail roko agitation.
The problem is that these old railway lines
were laid some fifty years back; the entry to
the city is too small and the people have to
wait for two to three hours to enter the city.
We have been asking the Railways to widen
the track. | would like to know from the hon.
Minister whether they will construct the over
bridge or widen the track at the cost of
Railways.

SHRI GEORGE FERNANDES: it does
not relate to this question. However, | would
like to tell the hon. Member that that action
will further hurt the punctuality schedule of
the trains.
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Avallabliity of Essential Drugs

*3. SHRIMATI SUBHASHINI ALI: Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) whether any new initiatives have
beentaken by Governmentto ensure availa-
bility of low cost essential drugs to the con-
sumers;

(b) if so, the details thereof and the
outcome thereof; and

(c) what steps have been takento break
the nexus between the MNCs and large
scale drug manutacturing companies to the
detriment of the consumers?

THEMINISTEROF PETROLEUMAND
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a)to (c). A statement is laid
on the Table of the House.

STATEMENT

(a) and (b). Government is committed 1o
make available essential medicines to the
public in adequate quantities at fair and
reasonable prices. While doing os reason-
able returns are also ensured to the manu-
facturers. The prices of number of formula-
tions based on Chiorpromzine, Thioridaz-
ine, Trifluoperazine, Amitryptline, Impram-
ine, Triprolidine, Polymixin B. Sulphate,
Flucinolone Acetonide, Oxyfedrine, Triamei-
nolone etc. have already been reduced in
the recent past. The existing drug policy is
also under receive and the objective is also
under review and the objective of making
drugs available at reasonable prices will be
kept in mind.

(c) insuch situations the following steps
are taken to protect the interest of the con-
sumers:

(i) Prices of bulk drugs/raw materials
procured by large manufacturers
from abroad are constantly moni-
tored.
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() Wherever instances of over invoic-
ing come to the notice of the Gov-
ernment, necessary action as per
the provisions of law is taken.

(i) Efforts are made to get the prices
from different sources to ensure
that imports are competitive.

[ Translation }

SHRIMATI SUBHASHINI ALI: Mr.
Speaker, Sir, | regret to say that hon. Minis-
ters statement in reply to the question does
not cover all the questions | have asked. |
wanted to know whether the new Govern-
ment had been taking initiative to frame
whether the new Government had been
taking initiative to frame a policy to ensure
the availability and manufacture of life sav-
ing drugs in adequate quantity for the con-
sumers. The reply says that the prices are
being constantly monttored and it has re-
sulted in the reduction of prices. However,
the fact is that during the last two years the
prices of almost every medicine has regis-
tered an increase varying from 100 per cent
1o 200 per cent or even upto 380 per cent. if
the hon. Minister so desires | can give him
the full details in this regard. During the last
session some officials of ONGC were plan-
ning to go on a three day strike Butthe hon.
Minister become furious and wanted to put a
bean on strike under ESMA to get it with-
drawn. In this country, the drug companies
and multi-national Corporations have been
responsible for the deaths of the poor which
have now formed a cartel and are engaged
in blackmailing the entire country...

MR. SPEAKER: Please come to your
question, you are supposed to ask two
questions.

SHRIMAT! SUBHASHINI ALI: Before
their proposed strike an agreement had been
signed sometime betweenJuly 31 and August
1. I would like to know about the conditions
of the ONGC officials and the manufacturers
that have been accepted by the Hon'ble
Minister.
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SHRIM.S. GURUPADASWAMY: Sir, |
agree with the hon. Member that essential
drugs and life saving drugs are important
and theirproduction has gotto be ensured....
(Interruptions) Keeping in view the commit-
ment made by our Government that essen-
tial drugs have to be supplied to the con-
sumer in adequate quantity and at areason-
able price, | started this exercise on my own,
at my own initiative... (Interruptions)

[Transiation |

SHRIJANARDAN TIWARI: Drugs have
become so costly that people cannot afford
to purchase them.

MR. SPEAKER: You have not beer:
permitted, just listen.

(Interruptions)
[English)

SHRI M.S. GURUPADASWAMY: | am.
not dissenting with the questioner... (Inter-
ruptions) As soon as | took over the Ministry,
| have included about 21 life drugs under
price control. Later on... (Interruptions)

SHRI MADHAVRAO SCINDIA: In the
front bench of the House what a gas is being
flared!... (Interruptions)

SHRIM.S. GURUPADASWAMY: ltake
strong objection to this remark. | did not
expect this remark from him... (Interrup-
tions)

SHRIMADHAVRAQ SCINDIA: Irequest
the hon. Minister 10 take this in humor...
(Interruptions)

SHRIM.S. GURUPADASWAMY.inave
included already 21 drugs under price con-
trol. Later on, afterthe review by the Ministry,
we have included another five such drugs
under price control. In all, about 26 drugs
have been included under price control. Asa
result of this inclusion, prices ot nearly 164



25 Oral Answers

formulations have been brought down. It is
true that some of the drug manufacturers
have been charging very high prices. For
that purpose | have got a Standing Commit-
tee of my Department to go into the whole
question. If the hon. Members can suggest
anything, | will certainly look into that.

SHRIMATi SUBHASHINI ALI: Eventhe
answer to the first question is totally inade-
quate. The question is of supplying essential
drugs at reasonable price to the consumers.
20,000 new cases of kala-azar have been
detoected this year. That drug is in short
supply. Anti-glucomadrug is in short supply.
Anti-TB drug is in sort supply. Allthe drugs of
the diseases which afflict the poor people
are in short supply. What is the Government
doing to improve the supply of these essen-
tial drugs and at reasonable prices?

Nowthe Minister has said that the prices
of 100 and odd drugs are being controlled.
Before the new drug policy was announced
by the last Government, prices of 343 drugs
were being controlled. By saying that you
have added 20 or 25 does not mean that
price control is really being enforced as far
as essential drugs are concerned. | would
like to know from the hon. Minister as to what
his Ministry is doing to see that essential
drugs are made available to consumers at
reasonable prices?

SHRI M.S. GURUPADASWAMY:
Though the distribution of drugs comes under
the Health Ministry, we are also monitoring
on the production side. Wherever there are
cases of scarcity inmediate steps are taken
to remove that. If the hon. Members bring to
my notice any specific cases of short supply
I will certainly look into that... (Interruptions)
When the case of short supply of anti-TB
and other drugs has been brought to our
notice, we have taken immediate steps to
see that the supply is maintained... (Inter-
ruptions) The State Governments also have
gottotake steps to seethat drug supplies are
properly regulated and distributed. (/nter-
ruptions)

SARAVAN 16, 1912 (SAKA)

Oral Answers 26

SHRI KAMAL NATH: The hon. Minister
has asked for specific cases of drugs which
are in short supply. The question is really not
of short supply but supplying at proper prices
because short supply implies that these are
being sold in the black-market. | hope, the
hon. Minister will agree with me on this. The
Minister has rightly taken a stand against
pharmaceutical companies in trying to re-
cover their dues.

My question is that the stand which the
Minister has taken and aiso the time to
recover the dues from the pharmaceuticals
companies may be the reasons why these
companies have curtailed production which
is giving cause to the short supply. Is this a
fact?

SHRI M.S. GURUPADASWAMY: It is
very clear that there cannot be shortages in
production at all. There are cases of scarcity
in the local areas because of the wrong
distribution, mal-distribution and irregular
distribution and we have alerted the State
Governments to take steps to see that these
essential drugs are made available. | have
already said that the Health Ministry is look-
ing to the matter and it is not my Ministry and
I am not concerned with that.

[Transiation }

SHRIMATIJAYAWANTINAVINCHAN-
DRAMEHTA: Mr. Speaker, Sir, intoday's list
of Questions, Questions at S. No. 3 and 18
are about the increase in the prices of drugs.
The hon. Minister has just now told that a
meeting was held on June 21, but no con-
crete decision has been taken so far. Later
on, ameeting was held again in the month of
July but the pnices of drugs in the market
have not come down. Now my question is
also what were the factors responsible for
non-reduction of prices of drugs despite two
meetings held in the months of June and
July. Is the hon. Minister going to give that
information to this House.
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WRITTEN ANSWERS TO QUESTIONS
[ Translation}

Oit drilling in Jwalamukhi, Himachal
Pradesh

‘4. PROF. PREM KUMAR DHUMAL.:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the progress made in respect of
drilling for oil in Jwalamukhi in Himachal
Pradesh and whether any gas has struck
there;

(b) if so, the quantity of gas likely to be
found there; and

(c) whether Government propose to
expedite the on-going driling work there?

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHRi M.S. GURU-
PADASWAMY): (a) in Jwalamukhi area of
Himachal Pradesh, five deep wells and five
structural wellis have been drilled so far with-
out any commercial gas strnke

(b) Does not arnise

(c) At present no drilling is going on in
Jwalamukhi area. However, location Chan-
gartalai-l iIn Himachal Pradesh is slated for
dritling in the near future.

[English)

Incentive to Entrepreneurs

*5. SHRIK.S. RAO: Will the Minister of
INDUSTRY be pleased to state:

(a) whetherthe representives of leading
trade and industrial houses have recently
soughtfurther relaxation of policies specially
those relating to MRTP and FERA rules;
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(b) whether they have also requested
for encouragement to indigenous entrepre-
neurs by giving them incentives at par with
those for foreign investors;

(c) it so, the details of the relaxations
and incentives asked for; and

(d) the reaction of Government to the
demand of the trade and industrial houses?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) to (c). The Associated
Chambers of Commerce and Industry
(ASSOCHAM) and Federation of Indian
Chambers of Commerce and Industry (FICCI)
have, inter-alia, made the following sugges-
tions for changes in the M.R.T.P. Act, 1869
and FERA, 1973:—

REGARDING CHANGES IN M.R.T.P. ACT,
1969

(1) Section 21 and 22 of the M.R.T.P.
Act, 1969 relating to substantial
expansion and establishment of
new undertakings are totally out of
place and should be deleted.

(ti) Rationalisation and simplification
of the definitions of ‘value of as-
sets’, ‘interconnected undertak-
ings’, group’, 'associated persons’
and ‘relative’ under Section 2 of the
Act.

(ii) The procedure for de-registration
ofthe M.R.T.P. companies and the
prescription of time limit of 60 days
for grant of deregistration certifi-
cate should be simpilified.

(iv) Multiphcity of approvals under vari-
ous Sectiv'is of the M.R.T.P. Act
should be avoided and a suitable
form devised to cover all aspects.
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v

(vi)

(vii)

Thae ceiling for seeking approval of
the CentralGovernmentforappoint-
ment of a person as Director in
more than 10 inter-connected
undertakings be raised to 20.

The provisions of the M.R.T.P. Act
should be extended to public sec-
tor undertakings, specially where
the interest of the consumers is
involved.

Upward revision of the threshold
limitof M.R.T.P. urdertakings from
Rs. 100 to Rs. 500 crores and in
respect of dominant undertakings
from Rs. One croresto Rs.25crores
under Section 20 of the Act.

REGARDING CHANGES INF.E.R.A., 1973

U

(i

(i)

(iv)

v)

Clear guidelines should be drawn
indicating norms under which
Reserve Bank of India will grant
approval for setting up branch of-
fices abroad.

Overseastrading offices be allowed
to avail a longer duration post ship-
ment finance by India negotiating
banks.

Indian banks be allowed to issue
bank guarantee to the overseas
offices out of credit limits sanc-
tioned by the head office of the
same bank in India.

To further consolidate foreign ex-
change earnings, incentives for
inward remittances be introduced.
Incentives may also be introduced
to foreign parties to retain and re-
invest foreign exchange earned
within the country.

The issue of rights shares to non-
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residents should not require Re-
serve Bank of India’s approval.

(vi) The requirement of Reserve Bank
of India permission for issue of
bonus shares to foreign partners
should be automatic.

(d) The suggestions made by ASSO-
CHAM and FICCI have been noted by the
Govemment. However, at present, thers is
no proposal under consideration of the
Government to amend the M.R.T.P. Act,
1969 and the Foreign Exchange Regula-
tions Act, 1973.

Power shortage in Capital

*6. SHRI R. GUNDU RAO:

SHRI M.V. CHAN-
DRASHEKARA MUR-
THY:

Willthe Ministerof ENERGY be pleased
to state:

‘(a) whether the power position in the
capital was badly affected during June and
July, 1990;

(b) whether the citizens had to remain
without power for more than 20 hours in a
day in most of the localities;

(c) it so, the reasons therefor and whether
Government propose to take any action and
fix responsibility in this regard; and

(d) if so, the details thereof?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN}: (a) to (d). The power
supply position in Delhi during June and
July, 1990 was substantially better than in
the corresponding period last year. it is not
correct to say that in most of the localities
citizens had to generally remain without
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power for long hours. The powser supply to
some localities was affected due to break-
downs of HT supply, transformers, snapping
of the conductors, fault in the cables, over-
loading of the system etc. Keeping in view
the extent of DESU’s network, such disloca-
tions in the power supply are unavoidable,
particularly during the summer season due
to the excess load. DESU, however, makes
every possible effort to keep the extent of
dislocation in the power supply to the mini-
mum possible by carrying out extensive
preventive maintenance and quick deploy-
ment of the breakdowns gangs for restora-
tion of the supply in the event of a breakdown
in the supply of power to any locality.

Import of Electric Locomotives

7.SHRIDEVENDRA PRASAD YADAV:
Willthe Minister of RAILWAYS be pleased to
state:

(a) whetherthe funds given by the Asian
Development Bank for the import of three
phase electric locomotives in 1987 have
remained unutilised and inthe meantime the
companies concerned have substantially
raised the prices;

(b) # so, the reasons for delay in import-
ing these electric locomotives;

(c) the amount of the commitment
charges, if an paid to the ADB for the non-
utilisation of the loan so far; and

(d) the final decision, if any, taken by
Government with regard to import of these
locomotives?

THE MINISTERS OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) and (b). No,
Sir, Though the loan was signed in Decem-
ber, 1987, the funds were programmed to be
actually withdrawn from November, 1990 to
January, '93. Additional time is likely to be
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taken in the withdrawal of funds for 3 phase
Electric Locos because of following reasons.

(i) As these are state-of-the art loco-
motives, the evaluation and selec-
tion takes time.

(w) The necessity was considered by
an Expert Group of Planning
Commission when the evaluation
of tenders were in advance stage
of consideration.

(i) The validity of offers expired on
31.3.1990.

(iv) ADB has suggested revised bids to
be obtained.

(v) the variation in pnce would be
known when revised bids are re-
ceived and evaluated.

(c) Upto December, 1989, commitment
charges, on un-withdrawn amount of loan,
amounting to about US $ 7,67,050 have
been adjusted against loan account.

(d) The issue is in close co-ordination
with ADB with a view to finalising the pro-
curement of locomotives early.

Private Sector Participation in Power
Generation

‘8. SHRI VARMANRAO MA-
HADIK:
PROF. K.V. THOMAS:

Willthe Ministerof ENERGY be pleased
to state:

(a) whether Government have allowed
participation of private sector companies in
power generation;

(b) if so, the details of the companies
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selected and the criteria for their selection,
State-wise;

(c)the estimated investment and power
generation expected from the private sector;

(d) whether Government would be
having any controloverthetarifftobecharged
and the area of operation of these compa-
nies; and

(e) if so, the details thereof?

THE MINISTER OF ENERGY AND
MINISTEROF CIVILAVIATION (SHRIARIF.
MOHAMMAD KHAN): (a) to (c). In view of
the steadily increasing requirements for
power and the shortage of the resources
inhibiting public sector power utilities, the
Government have taken a decision to en-
courage greater private sector participation
in power generation, supply and distribution
provided private sector bring in additionally
of resources to the power sector. A number
of private parties have enviced interest but
no detailed proposal has been received.

(d) and (e). As per the guidelines issued
in this regard, the private parties could par-
ticipate either as ‘Licences’ or as ‘Generat-
ing Companies'. The tariff and areaof opera-
tion would be finalised as provided for in the
Electricity Legislation and the guidelines
which stipulate determination of tariff based
on operation parameters to be laid down by
the Government.

[Translation}

Identification of industry of Foreign
Equity Participation

9, SHRI HARSH VARDHAN:
SHRI S. KRISHNA KUMAR:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government have identi-
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fied the industries in which foreign compa-
nies would be allowed 40 per cent equity
participation;

(b) if so, the details thereof; and

(c) whether industries operating in non-
priority sector and those manufacturing
consumer goods are to be excluded from
this list?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) No, Sir.

(b) and (c). Does not arise in view of
reply to part (a) above.

Vayudoot Services to Falka

*10. SHRI GUMAN MAL LODHA: Will
the Minister of CIVIL AVIATION be pleased
to state:

(a) whether any survey has been con-
ducted to link Falka with Vayudoot services
in view of the development of Ranakpur;

(b) if so, the outcome thereof; and

(c) the future plan of Government in this
regard?

THE MINISTER OF ENERGY AND
MINISTEROF CIVILAVIATION (SHRIARIF
MOHAMMAD KHAN): (a) No, Sir.

(b) and (c). Do not arise.

[English}
Collapse of Power Supply in Eastern
Reglon
*11. DR. AK. PATEL:
SHRI NANI BHAT-
TACHARYA:

Willthe Ministerof ENERGY be pleased
to state:
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(a) whether any enquiry has been made
into the cause of the total power failure in
entire Eastern Region on 26 June, 1990;

(b) if so, the outcome of the enquiry;

(c) whether any responsibility has been
fixed in this regard; and

(d) the details of measures taken to
prevent recurrence of such disasters in the
Eastern region grid or elsewhere in the
country?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) to (d). A Commit-
tee was constituted to enquire intothe causes
of the failure of power supply in the Eastern
Region on 26.6.1990. The Committee has
attributed the failure to inadequate genera-
tion of power, lack of grid discipline, inade-
quate reactive compensation, inadequate
transmission and communication facilities,
lack of trained manpower for load despatch,
etc.

The measures taken/proposed to avoid
the recurrence of grid failure in the Eastern
Region and elsewhere in the country include
strict adherence to scheduled land manage-
ment and live flows, effective coordination of
regional grid operation, strengthening of
transmission/transformation capacities,
analysis of the failure of transmission sys-
tem components and strengthening of the
load despacth and telemetry system etc.

[ Translation)

Corporation for Gauge Conversion of
Tracks in Marathwada

*12. SHRI PUNDLIK HARI DANWE:
Wilithe Minister of RAILWAYS be pleasedto
state:

(a) whether any proposal to set up an
independent corporation to complete Mara-
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thwada Rail gauge conversion work is under
consideration of Government;

(b) whether Government have received
any proposal from the State Government to
issue debentures for this project;

(c) it so, the details thereof; and

(d) whether Government propose to
issue such debentures?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) No, Sir.

(b) to (d). The State Government of
Maharashtra had suggested that they would
like to contribute tunds by floating deben-
tures for accelerating progress of the gauge
conversion projects. Railways had agreed
that such contribution could be in addition to
and quite separate from Railway’s Annual
Plan outlay and that no additional financial
liability would come on Railways as a result
thereof, whether in the form of interest pay-
ment or redemption of debentures, or in any
other manner. Proposal on these lines has
not been received from the State Govern-
ment. In the meanwhile the Ministry of Fi-
nance in a communication has opined that if
such schemes are to be financed by raising
of debentures outside the Plan, the Central
Government should agree to a pro-tanto
reduction in the borrowing programme to
accommodate such requests. Further, they
have suggested that the only way to expe-
dite execution of these gauge conversion
projects is to make adequate provision for
these schemes within the Plan outlay for
Railways.

[English)
Rail Accidents

*13. DR. ASIM BALA:
PROF YADUNATH PANDEY:
Will the Minister of RAILWAYS be
pleased to state:
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(a) the number of train acoidents since
December, 1, 1989, month-wise;

(b) the total casualties/deaths in each of
the accidents;

(c) the number of people given compen-
sation and the amount thereof;

(d) the total loss incurred by the Rail-
ways;

(e) the reasons for those accidents and
the action taken against persons found re-
sponsible; and

(f) the remedial steps taken by Govern-
ment to check rail accidents?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) The number
of train accidents that took polace on the
Indian Railways during the period December
1989 to June 1990 is given below:

Month No. of train accidents
December, 1989 39
January, 1990 43
February, 1990 41
March, 1990 45
April, 1990 44
May, 1990 39
June, 1990 44

(b) 223 persons lost their lives and 631
sustained injuries in these accidents.

(c) 91 persons have been paid a sum of
Rs. 38.85 lakhs as compensation during this
period, but not necessarily petaining to acci-
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dents that occurred during his period. In
addition, Railways have made an ex-gratia
payment of Rs. 13.80 lakhs.

(d) The cost of damage to the railway
property has been estimated at Rs. 20.62
crores.

(e) Various causes like human fallure
(both railway staff and others), failure of
equipment and miscreant activity etc., led to
these accidents. During this period 134 ralil-
way staff were punished.

(f) Railways have a comprehensive on
going campaign to arrest the incidence of
accidents. Some of the important measures
are:—

(i) induction of technical devices to
assist the human effort.

(i) improvement in quality of mainte-
nance of fixed and moving assets.

(iii) intensive andfrequentinspections.

(iv) monitoringthe performance, includ-
ing psycho-teachnical tests, of the
staff belonging to critical safety
- categories; and

(v) intensive training of staff engaged
in train running and train passing
duties.

[Transiation}
Transfer of Officials in Rallway Board

*14. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is any rule/order re-
garding the maximum number of years; for
which an employee/officer of the Rallway

. Board can be posted at one branch;
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(b) if so, the details thersof;

(c) whether Railway Board is fully
complying with this rule/order; and

(d) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI AJAY
SINGH): (a) and (b). Posting of officers of
Railway Group ‘A’ Services in Railway
Board's office is governed by a tenure rang-
ing from 3 years to 5 years. Employees and
Section Officers of Railway Board are given
rotation after 4 to 5 years of stay in one
Section except in a few cases where conti-
nuity is required in the administrative inter-
est.

(c) and (d). Tenure Rules for the Rail-
way Group ‘A’ officers are normally adhered
to. The rotation of Section Officers and statt
is a continuous process and ts done with due
regard to administrative requirement.

[English]
Production cost of Maruti Vehicles

*15. SHRIBHABANISHANKARHOTA:
Willthe Minister of INDUSTRY be pleasedto
state:

(a) the cost of production of diferent
Maruti vehicles and their respective salling
prices;

(b) the number of Maruti vehicles pro-
duced durnng the last three years and the
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number of vehicles sold to Government and
its agencies including public sector under-
takings; and

(c) the sale price of similar vehicles in
other countries?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) It is not in the commaercial
interest of the company to disclose the cost
of production of its vehicles. However, net
average profit (before tax) per vehicle during
1989-90 works out to Rs. 2858/- (excluding
net interest income). The prices of different
Maruti vehicles are given below.—

Model Ex-factory Price
(including excise duty)
Car Standard Rs. 99,984.00
Car AC Rs. 120,9211.00
Omni Rs. 1,00,194.00
Omni AC Rs. 1,23,187.00

Gypsy Soft Top

Gypst Hard Top

Rs. 1,33,637.00

Rs. 1,45,591.00

Gypsy AC Rs. 1,71,006.00

(b) Maruti Udyog, Ltd. does not admni-
stration data regarding vehicles soldto Govi.
and its agencies. However, the number of
vehicles produced by Maiuti Udyog Ltd. and
sold under DGS&D Rate contract during the
last 3 years are as under.—

Year No. of vehicles No. of vehicles
Produced sold under DGS&D
rate contract
1987-88 92,630 1,770
1988-89 1,05,547 2,547
1989-90 1,17.521 2,744
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(c) This information Is not available.
Mode! Stations

*16. SHRI SOMJIBHAI DAMOR: Wili
the Minister of RAILWAYS be pleased to
state:

(a) the total number of model stations
developed and the number of such stations
in the tribal areas;

(b) the number of madel stations in
Madhya Pradesh and Gujarat sanctioned
during the last five years and the number of
these stations completed and the number of
stations yet to be completed; anc!

(c) whether Dahod, an important rail-
way station in the tribal area, is proposed to
be included in the list of mode! stations?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI AJAY
SINGH): (a) 67 stations were selected to be
developed as Model Stations. One station
falls in the tribal area.

(b) 7 stations in Madhya Pradesh and 3
stations in Gujarat were selected under this
scheme. Works atone station each in Madhya
Pradesh and Gujarat have since been com-
pleted.

(c) No, Sir.
[Translation)
Black marketing in Cement
*17. SHRI JANARDAN TIWARLI: Will

the Minister of INDUSTRY be pleased to
state:

(a) whether Government are aware of

black marketing in cement by some cemant
dealers;
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(b) i so, the action being taken by
Government to check black-marketing of
cement; and

(c) the details of such cases detected so
far and the action taken against the cement
dealers found guilty?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): {a) to (c). As a result of the
varlous policy initiatives taken by Govern-
ment in the past for the growth of cement
industry, the country had achieved near self
sufficiency in cement production. Accord-
ingly, effective from 1.3.1989, cement was
fully decontrolled. Thus, at present Govern-
ment do not exercise sony statutory control
over price and distribution of cement. How-
ever, with a view to check profiteering at the
retail level, State Governments have been
requested to keep a close watch on the
dealers.

The States/Union Territories have been
advised from time to time to check hoarding,
black marketing etc., in essential commodi-
ties by taking appropriate action under the
Essential Commodities Act, 1955.

[English}

Meseting with representatives of Drug
Industry Association etc.

*18. KUMARI UMA BHARATI: Will the
Minister of PETROLEUM AND CHEMICALS
be pleased to state:

(a) whether he held a meeting on 20
June, 1990 with the representatives of in-
dustry associations, chemists. and druggists
and consumer health organisations;

(b) if so, the dstails of discussion held
and the decisions arrived at;

(c) the follow up action taken thereon;
and
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(d)whether any decision hasbeentaken
regarding category of essential drugs for
price control?

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a) Yes, Sir.

(b) During the meeting, a wide range of
issues relating to the Drug Policy was dis-
cussed in which the various interest groups
put forward their views.

(c) and (d). No decisions were arrived at
in the meeting. However these views will be
kept in mind while reviewing the Drug Policy,
which is currently in progress.

Threat by Airbus Industrie to Indian
Alrlines

‘18. SHRIMATI CHENNUPATI
VIDYA:
SHRI VAKKOM  PU-
RUSHOTHAMAN:

Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether the Airbus Industrie has
threatened to institute breach-of-contract
proceedings against the Indian Airlines in
the absence of a firm commitment ot take
delivery of the A-320 aircraft presently inthe
hangers of Toulouse;

(b) it so, the details of the stand taken by
Government on the issue; and

(c) whether the Airbus Industries has
agreed to make any changes in the aircraft
and if so, the details thereof?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) No, Sir.

(b) Does not arise.
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{c) Indian Airlines has experienced a
number of snags in the operation of the A-
320 fleet. it has taken up the problem of
recurrence of snags with the Alrbus indus-
trie.

Korsput-Rayagada Raliway Line

*20. SHRI K. PRADHANI: Will the
Minister of RAILWAYS be pleased to state:

(a) whether Koraput-Rayagada rail line
is to be completed as per target date of
March, 1991;

(b) what are the works pending comple-
tion;

(c) whether sufficient money has been
allotted for it; and

(d) if not, the reasons therefore?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI AJAY
SINGH): (a) Although efforts are being made
to commission the line by March 1981, there
have been slippages in some items of work
due to delays in handing over of forest land
by the State Government, failures of some
contractors, sickness in labour and unsea-
sonal rains during this year.

(b) Koraput-Machiliguda section of the
project has been commissioned and opened
for traffic. The overall progress of work on
the project is 63% as on June, 1990.

(c) Yes, Sir.

(d) Does not arise.

Expansion by Marut! Udyog Litd.

1. SHRIKAILASH MEGHWAL: Willthe
Minister of INDUSTRY be pleased to state:

(a) whether Maruti Udyog Ltd. has
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started expansion of their production capac-
ity to meet Suzuki's market in Holland, Bel-

gium and Germany;

(b) I so, the expected earnings in for-
eign exchange and the target of exports; and

(c) the approximate additional employ-
ment genaration on this account in the coun-

try?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) No, Sir.

(b) and (c). Do not anise.
National Energy Strategy

2. SHRIMATI VASUNDHARA RAJE:
Will the Minister of ENERGY be pleased to
state:

(a) whether Government have taken
any step to adopt a national energy strategy
for efficient use of energy;

(b} if not, the alternative steps taken to
ensure conservation and efficient use of
energy; and

(c) the details in this regard?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and (c). The strat-
egy for ensuring conservation and efficlent
use of energy includes.

(i) Betterdemand management so as
to encourage more efficient use of

energy;

(i) An effective systam of incentives
and disincentives backed by legis-
lative mandate for energy conser-
vation, and waste reduction among
all users;
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(i) Better utilisation of generating
capacity by selective modernisa-
tion of existing generating units;

(iv) More rational use of power in order
to flatten the load curve and to
reduce the peak demand for power;

(v) A better balance between power
generating capacity and transmis-
sion and distribution system;

(vi) Apricing policy that reflects relative
scarcities of alternative forms of
energy and improves viability of
investment and boost energy con-
servation; and

(vi) Measures to reduce the consump-
tion of oil and oil products, to in-
crease the fuel efficiency of power
generation and in road and rail
transport; and introduction of more
energy efficient production teach-

nology.
(b) Does not arise.

Employment on Compassionate
Ground

3. SHRI SUBEDAR PRASAD SINGH:
Willthe Minister of RAILWAYS bepleasedto
state:

(a) the total number of Class Iii, IV,
casual labour and temporary staff in the
Railways who died due to natural death and
accident while on duty from January, 198810
June, 1990;

{b) the number of SCs and STs employ-
ees out of them;

(c) the number of wards employed on

. oompassionate grounds of these deceased

tamilies and SCs and STs out of them;
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(d) the number of cases of the deceased
families not provided with jobs and the
number of SCs and STs out of them; and

(e) the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) to (e). Infor-
mation for the period January, 1988 to June,
1990 is being collected from Railways/Pro-
duction Units and will be laid on the Table of
the Sabha.

[ Translation)

Passenger Amenities at Chitrakoot
Dham Karvi Station

4. SHRI RAM SAJIWAN: Will the Min-
ister of RAILWAYS be pleased to state:

(a) whether a new piattorm and anover-
bridge is proposed to be constructed by
removing the existing dilapidated godown at
Chitrakcot Dham Karwi station in Banda
section of Jhansi Division, Central Railway,
for public convenience;

(b) whether a new godown is also pio-
posed to be constructed on the Western side
of the existing godown;

(c) whether the entry and the exit points
of the new platform will be connected with
the roads leading to Northein and Southern
sides; and

(d) if so, the time by which this entire

project will be completed and if not, the
reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) No, Sir.
(b) No, Sir.

(c) Does not arise.
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(d) Additions/alterations to stations Is a
continuagus process and the same is done
whenthere is an increase in volume of traffic
subject to availability of funds and relative
neads of other stations. Accordingly, certain
other improvement works at the station are
in hand.

[English)
Growth Rate of Freight Traffic

5. SHRIMULLAPPALLY RAMACHAN-
DRAN: Will the Minister of RAILWAYS be
pleased to state:

(a) whether freight traffic on Railways
has recorded a decline in rate of growth over
the past two financial years (1988-89 and
1989-90);

(b) the rate of growth in freight during
these two years;

(c) whether Government propose to
reduce the freight rate on selected cargo to
promote freight tratfic; and

(d) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) Yes, Sir.

(b) The growth rate of revenue-earning
freight traffic in 1988-89 and 1989-90 was
4.08% and 2.60% respectively over the
previous yoar.

(c) and (d). There is no proposal to
effect a general reduction in freight rates for
selected cargo. Zonal Railway Administra-
tions have been delegated with powers 10
quote reducead station-to-station rates, where
warranted, 1o meet compaetition from other
modss of transport.
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[ Translation]
Lalitpur-Singraull Raiiway Line

6. SHRI RAJENDRA AGNIHOTRI: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether Government have con-
ducted any survey for constructing Lalitpur-
Singrauli railway line;

(b) it so, the time by which this work is
likely to be taken up and completed; and

{c) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) and (b). Yes,
Sir. Atreshsurvey for a new BG line between
Lalitpur and Singrauli via Khajuraho, Satna
and Sidhi (excluding Stana-Rewa) and
Mahoba- Khajuraho, approved in 1989-90
has been taken up. The survey is likely to be
completed by June 1992,

(c) Does not arise.
[English)

Passenger Train between Tatanagar
and Dhanbad

7. SHRI A.K. ROY: Will the Minister of
RAILWAYS be pleased to state:

(@) whether Government propose to
start a direct passenger train between Ta-

tanagar and Dhanbad in view of the public
demand; and

(b) if so, the details thereof and if not, the
reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) No, Sir.

(b) Presently not feasible due to opera-

SARAVAN 16, 1912 (SAKA)

Written Answers 50
tional and resource constraints.
[Transiation)

Group Formation of SSi Units

8. DR. LAXMINARAYAN PANDEYA:
Willthe Minister of INDUSTRY be pleased to

_State:

(a) whether there is a proposal to form
a group of small scale industrial units;

(b) whether by forming a group of small
scale industrial units a particular product
manufactured by these small scale units
could be sold under a particular brand; and

(c) i so, the details thereot?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SMALL SCALE INDUS-
TRIES AND AGRO RURAL INDUSTRIES
IN THE MINISTRY OF INDUSTRY (SHRI
SRIKANTA JENA): (a) The Government is
not aware of any new proposal regarding
formation of group of small scale industrial
units. However, NSIC has already adopted a
consortia approach in marketing the prod-
ucts of small scale industries by clubbing the
capacities and capabilities of SSis produc-
ing similarly products and then market the
products through tenders and other normal
channels to Gowvit. departments and other
needy sectors. This concept has been tried
in the case of hand-made paper, stationery,
Tapioca Starch, Hosiery, Fans, GLS Lamps,
TVs. etc.

(b) By forming a group of small scale
units of similar product lines into a consortia,
the product can be marketed under a com-
mon brand name.

(c) NSIC has rendered the marketing
assistance for Fans, GLS Lamps, in the
Eastern Region by marketing the products
on NIC branch name in the Eastern Sector
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and handmade paper tapioca Starch, TVs.
in the Southem sector.

[English}
iIB Thermal Power Plant

9. SHRI GOPINATH GAJAPATHI. Will
the Minister of ENERGY be pleased to state:

(a) whether Government propose to
shift the site of the IB thermal power plant in
Orissa;

(b) if so, the reascns therefor; and
(c) the decision taken in this regard?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) to (c). IB Valley
Thermal Power Project, comprising four units
of 210 MW, was sanctioned by the Planning
Commission in April, 1987 for implementa-
tion in the State Sector. The units 1&2 are
under implementation. No proposal hasbeen
received from the State authorities to shift
the site of the project.

Programme on Improved Chulhas

10. SHRI MANORANJAN BHAKATA.:
Will the Minister of ENERGY be pleased to
state:

(a) the number of improved chulhas
installed since the national programme on
improved chulhas was launched; and

(b) the target fixed for installation of
chulhas in the current financial year?

THE MINISTER OF ENERGY AND
MINISTER OF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) Img.oved Chulha
Programme was launched in December,
1983 and since then about 84 lakhs im-
proved chulhas have been instatled all over
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the country upto the end of March, 1990.

(b) The target for the year 1990-91 is
18.27 lakh improved chulhas.

[ Translation)

Bridge over Ganga from Pahieja to
Digha

11. SHRI LALBABOO RAl: Wil the
Minister of RAILWAYS be pleased to state:

{(a) whether a scheme for the construc-
tionof arailway bridge over Ganga river from
Pahleja to Digha (Bihar) for linking North
Bihar with Patna is pending since two dec-
ades;

(b) whether Government propose to
construct this bridge in the near future; and

(c) it so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI AJAY
SINGH): (a) No, Sir.

(b) and (c). An Engineerning-cum-Traffic
survey for arailway bridge acrossriver Ganga
near Patna has been taken up. Further ac-
tion on the project will depend upon the
results of the survey and availability of re-
sources.

[English}
Water Coolers in Trains in Kerala

12. SHRI A. VJAYARAGHAVAN: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether Government propose to
install water coolers in any of the trains in
Kerala; and

‘

(b) if 80, the details thereof?
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THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) Water Cool-
erswere installed in certain trains originating
from Delhl and New Dethi on experimental
basis. Extension of this facility in other Trains
including the trains in Kerala will depend
upen the performance of such Water Cool-
ors.

(b) Does not arise.

Supply of Polable Water In Coalfleids
Areas under C.LL

13. SHRI PARASRAM BHARDWAJ:
Wilt the Minister of ENERGY be pieased 10
state:

(a) the details of arrangements made
by all the subsidiaries of the Coal India
Limited for supply of potable water in the
coalfields areas through integrated water
supply schemes and also through tube-wells,
pumps, and open wells; and

(b) the steps taken to supply drinking
water during break down of the regular sys-
lem in coalfields areas?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and (b). The infor-
mation is being collected and will be laid on
the Table of the House.

Civic Amenities In Raiiway Colonies of
Dethl

14. SHRI J.P. AGARWAL: Will the
Minister of RAILWAYS be pleased to state:

(a) whether a large number of railway
colonies in Delhi have old, depleted houses
and in several such colonies power, sanita-
tion, medical and health and drinking water
facllities are not avallable;

(b) whether any survey has been con-
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ducted in the matter:

(c) if not, whether Government propose
1o look into the matter and take corrective
measures; and

(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) No, Sir.

(b) to {d). Do not arise.

Supply of Cosl to Thermal Power Plants
In Karnataka

15. SHRI JANARDHANA POOJARY:
Will the Minister of ENERGY be pleased to
stale:

(a) whether Government are aware that
coal supplied to thermal power plants in
Karnataka from collieries is often delayed;

(b) if so, the reasons therefor; and

(¢) the remedial steps taken in this re-
gard?

THE MINISTER OF ENERGY AND
MINISTEROF CIVILAVIATION (SHRIARIF
MOHAMMAD KHAN): (a) to (c). Raichur
Thermal Power Station has been operating
with low stocks for some time. The coal
requirement of Southern region cannot be
fully met by Singareni Colieries Company
Ltd. Efforts are made to meet the shortfall by
moving coal from other coalfields by rall, rail-
cum-sea routes and even by road. Situation
is likely to improve in the coming months.

Dispute over acquisition of Land for
Coal Mining Project in Eastern Coal-
fields Limited

16. SHRI HARADHAN ROY: Will the
Minister of ENERGY be pleased to state:
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(a) whether there were disputes over
acquisition of land for coal mining project in
the Eastern Coalfields Limited;

(b) if so, the details thereof;

(c) whether these disputes have been
settled in Raniganj sector of the Eastern
Coalfields limited; and

(d) it so, the details thereof?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) to (d). Eastern
Coalfields Ltd. have, since 1980-81, sent
156 proposals for acquisition of 5551.862
acres of land underthe |.A. Act and the State
Act, to the West Bengal State Gowt., who
have constituted two site selection commit-
tees at sub-divisional and district levels for
examination before clearance by the State
Government. Since the setting up of Site
Selection Committees on 2.8.89, only two
cases covered under proposal for Bansra
(part) and Sonepur Bazari (Part) projects
have been settled in the Raniganj Sector of
coalfields, although taking over the physical
possession of land in case of Sonepur Bazari
project has not been possible because of
resistence by the local people. The main
dispute has been over the rehabilitation
package which has been finalised, after
discussion with the West Bengal State
Government in the case of acquisition of
land for Sonepur Bazari Opencast Project
and orders in this regard have been issued
on 31.5.90.

Remodelling of Talcher Station (Orissa)
17. SHRI RAVI NARAYAN PANI: Will
the Minister of RAILWAYS be pleased to

state:

(a) whether Government propose to
remodel Talcher station in Origsa; and
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() if so, the details thereof and the
time by which the work will be started?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) No, Sir.

(b) Does not arise.
Revival of Paper Plant

18. SHRI LOKANATH CHOUDHURY:
Willthe Minister of INDUSTRY be pleased to
state:

(a) whether any proposal has been
received from Orissa Government for the
revival of two paper mills i.e. Sewa Paper
Mill, Koraput and Titagarh Paper Mill, which
are sick and are closed;

(b) if so, the details thereof; and

(c) the action taken in the matter?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH) (a)to(c). Insofaras M/s. Sewa
Papers Limited is concerned, the company
made a reference to the Board for Industrial
and Financial Reconstruction (BIFR) under
Section 15 (1) of the Sick Industrial Compa-
nies (Special Provisions) Act, 1985. BIFR, at
the hearing held on 21st May, 1990, has
declared the company as a sick industrial
company within the meaning of Section 3 (1)
(0) of the Act. BIFR has appointed IFCI as
the operating Agency to prepare a scheme
of rehabilitation/revival of M/s. Sewa Papers
Ltd.

As regards Titagarh Paper Mills, it is
also a sick industrial company in terms of
Sick Industrial Companies (Special Provi-
sions) Act, 1985. As required under the Act,
the company has made a reference to the
BIFR in June, 1987. BIFR held its last hear-
ing on 3.7.80 and has reserved its orders.
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[ Translation}

Alr Services for Sanchi, Madhya
Pradesh

19. SHRI RAGHAVJI: Will the Minister
of CIVIL AVIATION be pleased to state:

(a) whether Government are consider-
ingtointroduce air service for Sanchi (Madhya
Pradesh)to facilitate tourists keeping in view
its intarnational importance;

(b) if so, the time by which the service is
likely to be introduced and the steps taken so
far in this regard; and

(c) it not, the reasons therefor?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) No, Sir.

(b) Does not arise.

(c) The aircraft capacity available with
Vayudoot and constraints of other resources
do not, at present, permit airlinking of new
stations in Madhya Pradesh.

[English)
BICP Report on Paraylene

20. SHRI SUDAM DESHMUKH: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased 1o state:

(a) whether attention of Government
has been drawn to the news item in Times of
india Ltd. 2nd June, 1990 captioned ‘Uni-

form price, OGL imports for Paraxylene
likely™;

(b) # so, whether the report of BICP
referred to therein has been received and
whether Government propose to layitonthe
Table of the House:
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(c) the number of reports in this regard
prepared by BICP so far and whether these
were laid on the Table of the House and if so,
when?

THEMINISTEROF PETROLEUMAND
CHEMICALS (SHR!I M.S. GURU-
PADASWAMY): (a)to (c). Government have
noted the news item in question. BICP has
not submitted the Report so far. The BICP
carries out cost studies as and when re-
quired, to determine the fair selling price of
various items. Such reports are used for
decision making within the Govemment.

Issue of Licences to set up indus-
try in Orissa

21. SHRI D. AMAT: Will the Minister of
INDUSTRY be pleased to state:

(a) whether major private or public sector
units have applied for licences to set up
industry in Orissa after January, 1990;

(b) whether Union Government have
received any new proposal from Orissa
Government under their New Industrial Pol-

ey,
(c) if so, the details thereof; and

(d) the number of licences sanctioned
under the New Industrial Policy?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) to (d). During the period
1.1.1990 t0 31.7.1990, 22 Industrial Licence
applications (including 3 from State Public
Sector) were received for setting up indus-
tries in Orissa. Of these, two applications
have been approved and letters of intent
granted. Of the remaining 20 applications, 5
have been rejected and 15 are at various

stages of processing.

The New Industrial Policy of the Gov-
ermment is yet to be operationalised.
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insurance Policy of Gas Consumers

22. SHRIRAJAMOHANA REDDY: Wil
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) whether Government have received
representations from various cooking gas
consumers associations to introduce Gen-
eral Insurance Policy to consumers instead
of third party insurance;

(b} if so, the details thereof; and
(c) the reaction of Government thereto?

THEMINISTEROF PETROLEUMAND
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a) No, Sir.

(b) and (c). Do not arise.

Shatabdi Express from Howrah to
Jamshedpur

23. SHRI SATYAGOPAL MISRA: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether Government proposeto start
a Shatabdi Express from Howrah to Jam-
shedpur (Tatanagar); and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) and (b). The
Section between Howrah and Jamshedpur
(Tatanagar) has been identified for running
of Shatabdi Express in future. However, due
to paucity of resources and operational
constraints it is not feasible to run such train
at present.
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Karappara and Kurlyar Kutty Hydel
Projects of Kerala

24. SHRI T. BASHEER: Will the Minis-
ter of ENERGY be pleased to state:

.(a) whether the proposals for Karap-
para and Kuriyar Kutty hydel projects sub-
mitted by Kerala Government have been
rejected,;

(b) if so, the reasons thereof;

(c) whether Government have received
any request to reconsider this decision; and

(d) if so, the reaction of Government
thereto?

THE MINISTER OF ENERGY AND
MINISTEROF CIVILAVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and (b). The pro-
posal was rejected by the Ministry of Envi-
ronment & Forests on environmental
grounds.

{c) Yes, Sir.

(d) An Expert Group consisting of repre-
sentatives of the Central and State Govern-
ments was constituted in 1987 to look into
the total water and power requirement of the
Palghat region along with the environmental
impact of the proposed project. intheir report
submitted in the year 1989 they have made
certain recommendations based on which
the project has to be recast by the State
Government. The techno-economic and
environmental clearance of the project will
be considered after receiving the revised
project report.

Expansion Plan of indlan Petrochami-
cais Corporation Limited (IPCL)

25. SHRI SRIKANTHA DATTA NARA-
SIMHA RAJAWADIYAR: Willthe Minister of
PETROLEUM AND CHEMICALS be pleased
to state:
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(a) whether the Indian Petrochemicais
Corporation Ltd. has aplan for it's expansion
during 1990-91;

(b) the details of the new projects pro-
posed to be taken up by the IPCL; and

(c) the amount of investment proposed
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to be made in each of those new projects?

THEMINISTEROF PETROLEUMAND
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a) to (c). IPCL's proposals
for expansion projects to be taken up from
1990-91 include the following:—

Projact Total Estimated Cost.
(Rs./Crores)
| BARODA COMPLEX. GUJARAT
(1 Butadiene Extraction Plant 36
(Revamp)
(m Poly-Butadiene Rubber Expansion. 104
() Polypropylene Expansion 99
(iv) Engineering Plastics 78
(Jont Venture)
2 NAGOTHANE COMPLEX, MAHARASHTRA
(1) Maharashtra Gas Cracker Expansion 109
(n) HDPE plant expansion 93.5
(iii) Wire and Cable Compound 28
(Phase-11)
3. GANDHAR PETROCHEMICALS COMPLEX, 2665
GUJARAT
[Translation) Bthar by generating energy from Gobar gas

Generation of Energy from Gobar Gas
jn Bihar

26. SHRI BHOGENDRA JHA: Will the
Minister of ENERGY be pleased to state:

(a) the measures taken or proposed to
remove the extreme backwardness of North

and other sources of energy;
(b) it so, the details thereof; and
(c) if not, the reasons therefor?
THE MINISTER OF ENERGY AND

MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMED KHAN): (a) to (c). Several
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programmes for the development and utili-
sation alternative sources of energy, such as
Gobar gas, solar energy, wind energy, bio-
mass, etc. have been undertaken in asso-
ciation with the Bihar Renewable Energy
Development Agency which is the nodal
agency inthe State of Bihar. National Project
on Biogas Development (NPBD), which
envisages installation of family size biogas
(gobar gas) plants is under implementation
in Bihar, including North Bihar, since 1981-
82. For 1990-91, a target of installing 5000
biogas plants has been fixed for the State of
Bihar. Measures have been taken for provid-
ing central subsidy and other incentives and
organising training courses for masons,
technicians, users etc. for achieving the tar-
gets. A regional Biogas Development and
Training Centre has also been functioning at
Pusa-Samastipur. Similarprogrammes have
also been undertaken in other areas of alter-
native sources of energy in the State of
Bihar, including North Bihar.

LPG Agencles in Rajasthan

27. PROF. RASA SINGH RAWAT: Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) the number of LPG agencies allotted
during last three years in Rajasthan;

(b) whether periodical checking of al-
ready allotted agencies is conducted;

(c) whether complaints have been re-
ceived regarding mal-functioning of LPG
agencies in Rajasthan;

(d) if so, the district-wise details thereof
and action taken thereon; and

(e) the number of LPG agencies pro-
posed to be sanctioned this year?

THEMINISTEROF PETROLEUMAND
CHEMICALS (SHRI M.S. GURU-
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PADASWAMY): (a) 47 LPG distributorships
have been aliotted during the last three years
in Rajasthan.

(b) Yes, Sir.

(c) and (d). Comlaints have been re-
ceived but District-wise details are not main-
tained by the Oil Companies. Time and effort
which will be taken to compile the informa-
tion will not be commensurate with the public
purpose sought to be served thereby. All the
complaints received are enquired into by the
respective Oil Companies and remedial
measures taken wherever considered nec-
essary in accordance with the Marketing
Discipline Guidelines.

(e) 31 LPG distributorships have been
planned. However, in view of various steps
preceding allotment of a distributorship, it
will not be possible to indicate how many of
these will be allotted during the current year.

[English)

Flight facliities between Bombay and
Rajkot

28. SHRIBALVANT MANVAR: Willthe
Minister of CIVIL AVIATION be pleased to
state:

(a) whether Government have sus-
pended a daily flight between Bombay and
Rajkot and Bombay and Jamnagar as well
asthreeflights aweek between Rajot-Udaipur
and Delhi recently;

(b) whether alithese sectors had enough
traffic to make the operation economically
viable; and

(c) the action proposed to resume the
air service in above sectors?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
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MOHAMMAD KHAN): (a) The frequency of
Indian Airlines services on Bombay-Rajkot-
Bombay and Bombay-Jamnagar-Bhuj-
Bombay sectors was reduced and Delhi-
Udaipur-Rajkot service was withdrawn.

(b) Bombay-Rajkot and Bombay-Jam-
nagar-Bhuj Sectors have sufficient traffic to
make operations economically viable.

(c) Restoration of the withdrawn fre-
quency will depend upon the availability of
sufficient capacity after the resumption of A-
" 320 operations.

Second Oil Terminal at Bombay High

29. DR. VENKATESH KABDE: Willthe
minister of PETROLEUMAND CHEMICALS
" be pleased to state:

(a) the current status of starting of the
second oil terminal at Bombay High;

(b) whether a branch will be provided
from the terminus to backward region of
Maraihwada and Vidharbha; and

(c) if not, the reasons therefor and the
- future plans of his Ministry to set up gas-
based industries in Marathwada?

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a) Government has not so
far received any proposal for 2nd terminalfor
evacuating oil and gas produced from
Bombay Offshore area. However, depend-
ing upon availability of additional crude oil
and gas from Bombay offshore and neces-
sity of a second terminal, such a proposal
would be considered at the appropriate time.

(b) and (c). Do not arise.
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Linking of each district of Maharashtra
by Air

30. SHRI HARIBHAU SHANKAR
MAHALE:
SHRI KISANRAO BABURAO
BANKHELE:

Will the Minister of CIVIL AVIATION be
pleased to state:

(a) the names of districts in Maharash-
tra which have not been connected by air
service so far with its capital;

(b) whether there is any proposal to
provide air link to each district with the State
Capital during 1990-91;

(c) if so, the details in regard thereto;
and

(d) if not, the reasons therefor?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) Out of the 30 dis-
tricts in the State of Maharashtra, the follow-
ing districts are not having airlinks;

Ahmednagar, Amravati, Bhandara, Bhir,
Buldana, Chandrapur, Dhule, Garhchiroli,
Jaigaon, Jaina, Latur, Raigarh, Sangli, Sa-
tara, Sindudurga, Thane, Tarbhana, Wardha,
Yavatmala.

Vayudoot services to Ratrangiri, Sho-
lapur, Nasilk and Osmanabad are at present
temporarily suspended due to shortage of

aircraft capacity.

(b) to (d). Whereas Indian Airlines has
no plans to airlink any new stations, Vayudoot
has identified the following stations for airlink
in its future plans:—

Chandrapur, Jalgaon, Latur, Amravati
and Sangli. The rest of the distgricts neither
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have airports suitable for operations by air-
craftf IA/Vayudoot nor have any airport at all.
There are no plans to take up construction of
airport at each district headquarters.

Streamiining of Purchase System of
Cast iron Slesper Plates

31. PROF. VWAY KUMARMALHOTRA:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) whether it is a fact that previously
cast-iron sleepers were purchased by Open
Tender System but now this system has
been changed;

(b) if so, the details of the changed
system and the reasons for the same,

(c) whether any complaints of malprac-
tices followed by Limited tenders regarding
supply of cast-iron sieeper .plates to the
Railwys have been received;

(d) if so, the details thereof for the last
three years (year-wise) and the action taken
thereon; and

(e) whether Government propose to
review the position to streamline the correct
procedure with a view to eliminate the irregu-
larities and malpractices in the supply of the
cast-iron sleepers to the Railways?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) Yes, Sir.

{b) Only approved parties having requi-
site facilities/ established manufacturers are
allowed to participate in Limited Tender.

(c) and (d). Yes, Sir, from two persons
who have not given their designations or
addresses to make further enquiries from
them.

(e) There is no proposal at present to
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review the policy of procurement of cast-iron
sleeper plates.

Stagnation in Khadi industry

32. SHRIRAM NAIK: Wilithe Minister of
INDUSTRY be pleased to state:

(a) the production of khadi in value
during each of the last three years; and

(b) the steps taken/proposed by Gov-
ermnment to increase the production and time
bound programme for the same?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SMALL SCALE INDUS-
TRIES AND AGRO AND RURAL INDUS-
TRIES IN THE MINISTRY OF INDUSTRY
(SHRI SRIKANTA JENA): (a) The produc-
tion of khadi during the last three years has
been as under.

Rs. in Crores
1986-87 218.06
1987-88 227.51
1988-89 235.35

(b) To increase the production of khadi
inthe coming years, the following steps have
been taken/proposed to be taken.

(i) Loans for khadi advanced by the
KVIC (obtained from budgetary
support) are free of interest.

(i) Rebateon various varieties of khadi
are available on the retail sales.

(iif) Exemption from excise.

(iv) KVIC provides improved version of
NMC (New Mode! Charkha).

(v) Provision of technical expertise.
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(vi) Arranging exhibitions for popular-
ising khadi.

(vil) Marketing support through sale-
outlets, mobile vans.

(vii) Training to khadi artisans through
KVIC's multi-disciplinary training
centres.

Steps forthe improvement and increase
in Khadi Production are continuous process.

Industries set up in Backward Districts

33. SHRI PRAKASH V. PATIL:
SHRI RAJENDRA AG-
NIHOTRI:
SHRI NANDLAL MEENA:

Wiil the Minister of INDUSTRY be
pleased to state:

(a) the number of districts in the country
which have been declared as backward for
the purpose of industrial development;

(b)the names of such districts, alongwith
the number of industries established there
during the last three years and how many of
them have closed down; and
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(c) the.criteria for declaring a district as
industrially backward area?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): {(a) and (b). Statement |, giving
the number and names of industrially back-
ward districts in the country and Statement
it, giving the number of Letters of Intent and
Industrial Licences issued to the backward
districts, state-wise during the lastthreeyears
are given below. Industrial units generally
have a gestation period of varying durations
before they go into production after the issue
of Letter of Intent. Information on closure of
these units is not centrally maintained.

(c) The criteria laid down for declaring a
district as backward was per capita
foodgrains/commercial crops production
depending on whether the district is pre-
dominantly a producer of foodgrains/cash
crops; Ratio of population to agricultural
workers; Per Capita industrial output; Num-
ber of tactory employees per lakh population
or alternatively number of persons engaged
in secondary and tertiary activities per lakh
of population; Per Capita consumption of
electricity; Length of surfaced roads in rela-
tion to population or railway mileage in rela-
tion to population.
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List of Industrially Backward Districts in the Country

Andhra Pradesh (14)

Bihar (18)

Gujarat (11)

Haryana (4)

Kerala (7)

Karnataka (11)

Madhya Pradesh (36)

Anantapur, Chittoor, Cuddapah, Karimanagar, Kham-
mam, Kurnool, Mehbubnagar, Medak, Naigonda, Nel-
lore, Nizamabad, Ongole, Srikakulam and Warangal.

Bhagalpur, Champaran, Darbhanaga, Muzaffarpur,
Palamau, Pumea, Saharsa, Santhal, Parganas, Saran,
Nalanda, Auranganbad, Nawadah, Gaya, Bhojpur,
Begusarai, Monghyr, Khagaria, and Madhepur.

Amreli, Banaskantha, Bhavnagar, Broach, Junagadh,
Kutch, Mehsana, Panchmahals, Sabarkantha, Surender-
nagar & Dang.

Bhiwani, Hissar, Jind and Mohindergarh.

Allappey, Cannanore, Malapuram, Trichur, Trivandrum,
Wynad & Idukki.

Belgaum, Bidar, Bijapur, Dharwar, Gulbarga, Hasan,
Mysore, North Kanara, Raichur, South Kanara and

Tumkur.

Balaghat, Bastar, Betul, Bilaspur, Bhind, Chhatarpur,
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10.

11.

12.

13.

Maharashtra (14)

Orissa (8)

Punjab (5)

Rajasthan (16)

Tamil Nadu (9)

Uttar Pradesh (41)

Chindwara, Damoh, Datia, Dhar, Dewas, Guna, Hos-
hangabad, Jhabua, Khargone, Mandla, Mandsaur,
Morena, Narsimhapur, Panna, Raigarh, Raipur, Ra-
jandgaon, Rajgarh, Raisen, Ratlam, Rewa, Sagar, Seoni,
Shajapur, Shivpuri, Sidhi, Surguja, Tikamgarh, Vidisha,
and New Sehore Distt.

Aurangabad, Bhandara, Bhir, Buldhana, Chandrapur,
Colaba, Dhulia, Jalgaon, Nanded, Osmanabad,
Parbhani, Ratnagiri, Yeotmal and Gadeehiroli.

Balasore, Bolangir, Dhenkanal, Kalahandi, Keonjhar,
Koraput, Mayurbhanj and Phulbani.

Bhatinda, Ferozepur, Gurdaspur, Hoshiarpur and San-
grur.

Alwar, Banswara, Bhilwara, Barmer, Churu, Dungarpur,
Jaisalmer, Jalore, Jhunjhanu, Jhalawar, Jodhpur,
Nagaur, Sikar, Sirohi, Tonk and Udaipur.

Dharmapuri, Kanyakuman, Madhurai, North Arcot,
Ramanathapuram, South Arcot, Thanjavur, Tiruchira-
palli and Pudikkottai District.

Almora, Azamgarh, Badau, Baharaich, Ballia, Banda,
Barabanki, Basti, Bulandshahr, Chamoli, Deoria, Etah,
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14,

15.

16.

17.

18.

19.

20.

21.

22.

West Bangal (13)

Assam

Himachal Pradesh
Jammu & Kashmir
Manipur
Meghalaya
Nagaland

Sikkim

Tripura

Etawah, Faizabad, Farrukhabad, Fatehpur, Ghazipur,
Gonda, Hamirpur, Hardoi, Jalaun, Jaunpur, Pilibhit,
Pithoragarh, Pratapgarh, Rai Bareli, Rampur, Unnao,
Uttar Kashi, Kanpur, Dehat, Pauri, Garhwal, Tehri
Garhwal, Dehradun & Nainital, Shahajahanpur, Sitapur
and Sultanpur.

Bankura, Birbhum, Burdwan, Coach Behar, Darjeeling,
Hooghly, Jalpaiguri, Malda, Midnapur, Murshidabad,
Nadia, Purulia and West Dinajpur.

Entire State

Entire State

Entire State

Entire State

Entire State

Entire State

Entire State

Entire State
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23. Arunachal Pradesh Entire State
24, Goa Entire State
25. Mizoram Entire State
26. Andaman & Nicobar Islands Entire U.T.
27. Dadra & Nagar Haveli Entire U.T.
28. Daman & Diu Entire U.T.
29. Pondicherry Entire U.T.
30. Lakshadweep Entire U.T.
Note : Thedistrict/areawould include the district/area as it existed on 1.10.70 prior to its reorganization Areas carved out of these district thereafter

continued to be industrially backward.
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STATEMENT-Il

Statement showing State-wise Break-up of Letters of Intent (LOls) & Industrial Licences (ILs) Issued for Backward area during the years 1967,
1988, 1989 & 1990 (upto May)

No. State/Union Territory 1987 1988 1989 1990
(upto May)

Lo/ IL LOI I LOI I Lol L

1 2 3 4 5 6 7 8 9 10

1. Andaman & Nicobar Islands — —_ — — —_— - - -
2 Andhra Pradesh 55 22 47 17 43 14 16 4
3. Arunachal Pradesh 1 1 1 — 1 1 — —
4. Assam 12 3 12 — 5 3 2 —
5. Bihar 6 —_ 8 2 5 — 1 —_
6. Dadra & Nagar Havel 3 2 2 2 4 — 1 —
7. Daman & Diu 1 1 3 — 3 2 - -
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No. State/Union Territory 1987 1988 1989 1990
(upto May)
LOI I LOI L Lol iL Lol iL
2 3 4 5 6 7 8 9 10
8. Goa 6 7 " 4 12 3 5 1
9. Gujarat 25 26 36 15 68 16 18 8
10. Haryana 13 5 10 4 14 5 3 1
11. Himachal Pradesh 22 3 25 2 17 4 5 2
12. Jammu & Kashmir 10 4 12 1 9 5 2 —_
13. Karnataka 37 14 21 8 17 10 8 3
14, Kerala 9 3 12 1 6 3 - 1
15. Madhya Pradesh 44 12 52 15 39 19 19 5

i8
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No. State/Union Territory 1987
(upto May)

LO! L LO! IiL LO! IL Lo/ I

1 3 4 5 6 7 8 9 10

16. Maharashtra 62 20 89 25 80 21 41 8
17. Manipur — —_ 3 1 5 - — 1-

18. Meghalaya 1 — — — 2 1 —_— —

19. Mizoram 1 — 1 — — — —_ —_

20. Nagaland 1 1 — — — — — —

21. Ornissa 8 4 7 1 13 - 2 -_

22. Pondicherry 12 1 7 4 6 4 3 1

23. Punjab 8 2 9 4 13 3 10 —_
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No. State/Union Territory 1987 1988 1989 1990
(upto May)

Lol I Lol iL Lol L LOI i

1 2 3 4 5 6 7 8 9 10

24, Rajasthan 42 7 31 4 23 10 5 2

25. Sikkim —_ 1 — —_ - - —_ —

26. Tamil Nadu 68 14 46 15 49 16 21 15

27. Tripura —_ —_ 1 1 —_ — — —_

28. Uttar Pradesh 59 23 86 20 105 25 39 1

29. Waest Bengal 25 9 15 6 13 7 1 3

30. State not indicated/More 5 7 4 1 1 3 2 1
than one state

TOTAL: 536 192 551 153 553 175 204 67
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Profit/Loss of National Airlines

34. SHRI ASHOK ANANDARAO
DESHMUKH:
SHRI GOPI NATH GAJAPA-
THI:
SHRI GANGA CHARAN
LODHY:
SHRI A. VWYARAGHAVAN.:

Will the Minister of CIVIL AVIATION be
pleased to state:

(a) the details of the profit or loss of Air
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India, Indian Airlines, 'Vayudoot and Pawan
Hans Limited during the last three years,
year-wise; and

(b) the steps taken by Government to
make all these corporations more profitable
and efficient?

THE MINISTER OF ENERGY AND
MINISTER OF CIVIL AVIATIN (SHRI ARIF
MOHAMMAD KHAN): (a) The profitfloss of
the following organisations during the last
three years was as under-—

Organisation 1987-88 1988-89 1989-90
(Rs. in crores)

Air India (-43.41) 43.31 70.00°

Indian Airlines 30.10 10.68 (20.10%)

Vayudoot (-7.62°) (-8.47") (-5.41%)

Pawan Hans Limited (-6.69) (-4.94°@) (-8.31°@)

*Provisional

‘@Atfter wnite-back of Rs. 1.99 crores during 1988-89 and Rs. 7.67 crores durnng
1989-90 being provisions no longer required.

(b) The following steps have been taken
by the Government to improve the efficiency
and profitability of these Organisations:—

(1) Signing of MOU with Indian Airlins
and Air India, giving them more
functional autonomy.

(2) Scheduling of aircraft matching with
traffic demand and improvement in
Passenger/Overall Load Factor.

(3) Close monitoring of on time per-
formance.

(4) Improvement in passenger serv-

ices in the areas of Passenger
Reservations, Check-in, Flight In-
formation, Baggage Handling,
Catering, etc.

(5) Vayudoot is proposed to be given
permission of operate medium and
long haul sectors with bigger ca-
pacity aircraft so as to cross-subsi-
dise the losses incurred on un-
economic short-haul sectors.

(6) Vayudoot has also been requested
torationalise its route structure and
consolidate, rather than expand its
net-work.
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(7) The working of the Pawan Hans
Limited is being revamped in con-
sultation with Oil and Natural Gas
Commission.

[ Transiation)
Rail Pass facility to commuters

35. SHRI TEJ NARAYAN SINGH: Wik
the Minister of RAILWAYS be pleased to
state:

(a) whether the Railways provide rail
pass facility to commuters from Aligarh to
Delhi in Magadh Express;

(b) whether commuters from Buxar to
Patna in Bihar are not provided rail pass
facility in Magadh Express and if so, the
reasons therefor;

(c) whether any steps are being taken
by Government to provide rail pass facility to
commuters between Buxar and Patna; and

(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) Season Ticket
holders are allowed to travel from Aligarh to
Delhi by Magadh Express.

(b) Season Ticket holders are not per-
mitted to travel between Buxar and Patna by
Magadh Express asthetrainisovercrowded.

(c) and (d). No, Sir, as this would cause
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Inconvenience to long distance passengers
which is not desirable and alternative trains
are available for commuters for travel be-
tween Buxar and Patna.

Vayudoot Services in Madhya Pradesh

36. SHRI RESHAM LAL JANGDE: Will
the Minister of CIVIL AVIATION be pleased
to state:

(a) whether Vayudoot servicas on Bho-
pal, Bitaspur, Jabalpur, Jagdalpur and other
routes inMadhya Pradesh wereregular every
month during the period from May, 1990 till
date and it not, for how many days these did
not operate;

(b) the weeks in which Vayudoot serv-
ices were operated daily in the above period
on the above routes; and

tc) the weeks in which Bhopal bound or
Delhi bound flights of Vayudoot took off the
same day immediately after landing for
Jabalpur and Raipur during the above pe-
riod?

THE MINISTER OF ENERGY AND
MINISTEROF CIVILAVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and (b). Vayudoot
operates its services 6 days a week from
Bhopal base. However, due to non-availabil-
ity of aircraft, no flights could be operated
during the period 12.7.90 10 29.7.90. During
the period 1st May, 90 to 11.07.90 and 30th
to 31st July, 1990 the number of days on
which fights were cancelled were as fol-
lows:—

Sl No. Flight Number of days
1.  Bhopal-Rewa-Satna-Khajuraho and back 5
2.  Bhopal-Jabalpur-Raipur-Jagdalpur and back 3
3.  Bhopal-indore-~Jaipur and back 4
4.  Bhopal~Jabalpur-Bilaspur-Raipur-Nagpur and back 3
5.  Bhopal-Guna-Delhi and back 3
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(c) Flights were operated from Bhopal
on the same day to Jabalpur and Raipur
immediately after landing during the follow-
ing periods:—

1st to 5th May, 1990; Sth to 12th May,
1990; 14th to 31st May, 1990; 1st to 21st
June, 1990; 23rd to 29th June, 1990; 8th to

" 11th July, 1990 30th and 31st July, 1990.

Petrol/Diesel Pumps and LPG Agenciles
in Haryana

37. SHRI KAPIL DEV SHASTRI: Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) when Government propose to con-
duct a survey of more sites in Haryana for
allotting LPG agencies, petrol pumps and
diesel pumps;

(b) the criteria fixed for allotment of
petrol pumps, diesel pumps and LPG agen-
cies;

(c) the location-wise namas of agencies
and dealerships proposed to be advertised;
and

(d) whether Government will give pref-
erence to the persons belonging to Sched-
uled Tribes and educated unemployed rural
youths while allotting dealerships of afore-
said agencies?

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a) Periodic surveys are
conducted by the Oil Industry to identify
locations for development of Retail Outlets
(Petrol/Diesel)LPG distributorships.

(b) The marketing oil companies ap-
point Petrol/Diesel dealers on the basis of
recommendations received from the con-
cerned Oil Selection Boards. In making se-
lection of candidates who meet the eligibility
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conditions in regard to income, educational
qualifications, residence, category, age, etc.
the Oil Selection Boards take the following
factors into account:

(i) Personality;

(i) business ability/Salesmanship;

(i) capacity to arrange finance and
capability to provide facilities;

(iv) preparedness for working full time
as a dealer; and

(v) general assessment and extra cur-
ricular activities.

(c) Out of the Retail Outlets aiready
planned, only one Retail Outiet at Samalkha
is awaiting release of advertisement.

(d) The existing policy regarding award
of RO dealership/LPG distributorship pro-
vides for 25% reservation for Scheduled
Castes/Scheduled Tribes. Educated unem-
ployed rural youths possessing requisite
qualifications can also obtain dealerships/
distributorships, although no special prefer-
ence is given to them.

[English}

Passenger Service Between Howrah
and Nalhati

38. SHRI AMAL DATTA: Wil the minis-
ter of RAILWAYS be pleased to state:

(a) whether Government have received
representations for starting passenger serv-
ice between Howrah and Naihati of the
Sealdah division of Eastern Railway;

(b) it so, the action taken thereon: and

*(c) the reasons for not starting passen-
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ger service there?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) Yes, Sir.

(b) and (c). Examined but not found
feasible due to operational difficulties and
shortage of EMU stock.

Restoration of Naupara-Bunupur
Railway Line

39. SHRI GIRIDHAR GOMANGO: Will
the Minister of RAILWAYS be pleased to
state:

(a) the damage and loss incurred to
Naupara-Gunupur narrow gauge line due to
recent cycione;

(b) the present position of repairs of that
iine; and

(c) the steps taken by the Railway to
restore the train services on that ine?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) There was
breach on the bank between Kashinagar
and Luhuri PH in the Naupara-Gunupur
section on 11.5.90 causing a loss of about
Rs. 15,000/-.

(b) and (c). The bank has already been
repaired andthe line was restoredon 14.5.90.

Recruitment In indian Airlines

40. SHR!I PRAKASH KOKO
BRAHMBHATT: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether Government have put aban
on fresh recruitment in the indian Airlines
due to grounding of A-320 flest;

(b) if so, the number of employees who
were managing A-320 fleet rendered job-
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less; and

(c) the efforts being made by the Indian
Airlines to accommodate them?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) Since Indian Air-
lines was suffering heavy losses due to
suspension of A-320 aircraft operations, it
was decided in May, 1990 that no post
should be created and there should be no
fresh recruitment. However, this condition is
relaxable if it was necessary to full up a post
in the interests of safety of operations, facili-
tation ot passengers or other such compel-
ling reasons.

(b) None, Sir.
(c) Does not arise.
AIR fiight from Coilmbatore to Madras

41, SHRI C.K. KUPPUSWAMY: Will
the Minister of CIVIL AVIATION be pleased
to state:

(a) whether air flights from Coimbatore
to Madras via Bangalore were reduced from
seven days to three days;

(b) if so, the reasons and justification
therefor; and

(c) the steps taken to restore the air
flights on the above route?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and (b). Due to
shortage of aircraft capacity on account of
suspension of A-320 operations, Indian Air-
lines reduced the frequency of daily Madras-
Bangalore-Coimbatore service to four days
week basis.

(c) Restoration of the withdrawn fre-
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quency will depend upon the availability of
sufficient capacity after the resumption of A-
320 operations.

[Translation ]

Release of Double Barrel Connections
in States

42. SHRI GOVINDA CHANDRA
MUNDA: Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether Government propose to
release Double Barrel LPG connections in
States; and

(b) i so, by what time and if not, the
reasons therefore?

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a) and (b). The LPG dis-
tributors are under instructions to release
Double Bottle connections (DBC) to the
consumers in line with the annual enrolment.
Customers on vulnerable supply routes are
given priority for release of such connec-
tions. However, when there is a backlog in
LPG supplies, release of new DBCs is tem-
porarily suspended till the situation normal-
ises.

[English}

New Train Service between New Delhi
and Trivandrum

43. SHRI PALAI K.M. MATHEW:
SHRI P.C. THOMAS:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is overcrowding in all
seasons in Kerala Express plying between
New Dethi and Trivandrum;
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(b) whether Govemnment have taken
any steps recently to lessen the hardship by
launching new train services or adding ade-
quate number of bogies;

(c) it so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) Kerala Ex-
press is well patronised popular train wherein
reserved accommodation is generally fully
utilised with a few passengers remaining on
waiting list.

(b) and (c). Navyug Express a new
weekly between Jammu Tawi-Mangalore/
Tiruchchirapalli Express (via Nizamuddin)
has been introduced with effect from 1.5.90
for convenience of South bound passen-
gers.

(d) Does not arise.

[Translation ]

Restoration of Trains Running between
Karjan-Moti Koral

44. SHRI KASHIRAM CHHABILDAS
RANA: Will the Minister of RAILWAYS be
pleased to state:

(@) whether the villagers are facing
difficulty due to discontinuagpce of the train
running between Karjan-Moti Koral on nar-
row gauge line;

(b) it so, whether Government will re-
consider and restore this train; and

(c) i so, when?
THE MINISTER OF RAILWAYS (SHRI

GEORGE FERNANDES): (a) to (c). Two
pairs of trains viz. 193/194 and 233/234



97  Written Answers

Mixed trains running between Miyagam
Karjan and Moti Koral were cancelled in
March, 1987 due to farmers’ agitation. Look-
ing to the traffic requirements 233/234 Mixed
train was restored and re-numbered as 421/
422. This pair of trains is considered ade-
quate for the present level of traffic between
Miyagam Karjan and Moti Koral. Restoration
of the other train is not considered commer-
cially justified.

[English)
Industries Delicensed

45. SHRI BALASAHEB VIKHE PATIL:
Wiilthe Minister of INDUSTRY be pleased to
state the details of industries delicensed?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH). The lists of industries de-
lioensed for non-MRTP/non-FERA compa-
nies, under the Delicensed Registration
Scheme (DLR), are given below at
Statement-| and Statament-{| respectively.

STATEMENT-

List of Industries Delicensed for Non-
MRTP/Non-FERA Companies including
Bulk Drugs alongwith their formulations

1. Iron castings i.e. special alloy iron
castings, Malleable iron castings
and SG lron castings, sponge iron
and pelletisation.

2. Steel structurals fabrications ex-
cluding steel structurals produced
by steel making in electric arc tur-

) naces and further to convert them
into rolled products like window
sections, telegraphic channels, lift
rails etc. popularly known as light
structurals.

3. Electrical equipment, namely,
(a) Equipment for exploitation of
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alternate sources of energy
like solar, wind power, bio-
mass including biogas, geo-
thermal energy, tidal power
and sea power.

(b) Steam turbines of and below
20 MW and mini and micro
hydel systems, equipment.

(c) Power and distribution trans-
formers, power capacitors
switch gears, electrical mo-
tors and GLS Lamps.

(d) Diesel Generating sets.
Electronic Components
Automotive ancillaries
Cycles
Industrial machinery, including
rubber machinery, printing machin-
ery, footwear machinery, meat and
poultry machinery.

Machine Tools

Agricuitural implements

Miscellaneous mechanical and
engineering industries, namely,

(a) Plastic moulded goods;

(b) Hand tools, small tools and
cutting tools;

(c) Pressure cooker cutlery and
steel furniture;

(d) Lanterns of all types;
(e) Fuel efficient stoves;

(f) Waterpumpsbeyond 10cms.
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11.

12.

13.

14,

15.

Industrial Sewing Machines
Office equipment as listed below:—

(1) Muttiplication and reproduc-
tion equipment;

(2) Word Processors;

(3) Cash registers/invoicing
machines;

(4) Dictaphone;

(5) Microfilming/micro ficheread-
ers.

Surgical, industrnial and scientific
instruments

Industrial and Medical Gases

Foliowing Drugs/Drug intermedi-
ates:

Ritampicin
Dapsone
Clofazimine
Primaquin

EMMF (ethexy Methylene Malonic
Ester

Novaldiamine
Insulin
Anti-cancer Drugs
Vitamin B6

Norgestral

Piperazine

AUGUST 7, 1990

16.

17.

18

19.

20

1.

22.

23

Written Answers 100

New Bulk Drugs developed through
indigeneous research

Paper and pufp namaly;

(a) Writing, printing and wrap-
ping paper from agnicultural
residue, waste and bagasse.

(b) Cotton seed linter pulp.

Canned fruit and vegetable prod-

ucts, protein and process foods,

vegetable based weaning food,
marine products and cattle feed.

Vegetable Oils namely.—

(a) Solvent extraction of oilodl
cakes from minor seeds ex-
cluding cofton seeds.

(b) Rice bran oi

Soap and cosmaetics, namely

(a) Soap, cosmetics, perfumery
and toilet preparations

(b) Detergents of IS| standards.
Leather goods

Surgical and medicinal rubber prod-
ucts

Glassware
Ceramics, namely

(a) Refractories and furnace lin-
ing bricks

(b) China ware, pottery and
sanitary ware

(c) H.T. Insulators
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(d) Tiles
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wall boards and the like

{(e) Graphite Ceramics 25.  Printing including Litho printing

24.  Insulating boards, Gypsum boards 26.  Roller Flour Milling Industry

27. Chemical Industry

1.

10.

1.

12.

13.

14.

15.

16.

Aluminium Fluoride and Cryolite through recovery
route

Bromine

Ferrous/Ferric Salts (Other than those reserved for
small scale sector)

Hydrogen Peroxide

Magnesium Salts (Other than those reserved for
small scale sector

Soda Ash (Standard solvay process)

Sodium Hydrosulphate through formate
route

Tanium Dioxides (both Anatase and Rutile
grades)

Caster-Oil based chemicals

Furfural

Metaphenoxy benzaldehyde
Methanol!

Pentaerythritol

Phenol and Acetone based chemicals

Paint driers like Nephthenates Bcatoates,
Linoleates etc.

Chemicals recovered from waste streams/

inorganic
Heavy
Chemicals

Organic
Heavy
Chemicals

Fine chemicals
including
Photographic
Chemicals

Miscellaneous
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solid wastes/gaseous emissions generated Chemicals
in the manufacturing process of the company
17. Chemicals obtained as co-products or by/products
28. Computer Software industry
29. Drugs Industry
1. Aspiin
2. Digoxin
3. Hydrochlorothiazide
4. lsonicotinic Acid Hydrazide
5. Thiacetazone
6. Tolbutamide
7 PAS Acd
8. PAS Sodium Para Amino
Salacyclic
9. Calcium PAS Acid (PAS)
and Salts
10. Calcwum B. PAS
11 Chloramphenical 20. Halothane
12. Amodiaquine 21. Thiopental
13. Chloroquine 22. Ldocane
14. Diethyl Carbamazine Citrate 23. Procaine
15. Frusemde 24. Nitrous Oxide
16. Phthalyl Tnnitrate 25. lbuprofen
17. Phthalyl Sulphatiazole 26. Chlorpheniramine
18. Predinsolene 27. Epinphrine
19. Ether Anaesthetic 28. Mebendazole
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29.

30.
31.
32.

33.

36.
37.

38.

39.
40.
41.
42.

43,

45.
46.

47.

48.

49.

50.

51.

Bephenium

Napthoate

Hydroxy

Metronidazole
Ampicillin
Sulphamethaxazole
Trimethoprin
Erythromycin
Ethambutol
Pyrazinamide
Griseofulvin

Hydroxy Cobalamine/Cyan-
ecobalamina

Dextran
isosorbide Dinitrate
Propranolol
Verapamil
Hydrallazine
Methyl Dope
Neomycin
Bacitracin
Betamethasone
Benzyl Benzoate
Sulphacetamide
Pilocarpine

Homatropine
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52.
53.
54,
55.
56.
57.
58.
59
60.
61.

62.
63.

64.
65.
66.

67.

69.
70.
7.
72.
73.

74.
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Chlorhexidine
Cetrimide
Parachlore Metaxylenol
Promethazine
Dexamethasone
Ethinyl Oestradiol
Norethisterone
Glybenclamide
Chiorpropamide
Neostigmine

Suxamethomium (Succinyl
Choline Chloride)

Ergometrine/Methy! Ergom-
etrine

Oxytocin

Amitriptyline

Imipramine

Triluoperazine
Aminophylline/Theophylline
Salbutamol

Ephedrine

Vitamin A

Vitamin D

Vitamin.C

Pantothanates
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30.

31.

75. Ferrous Salts

76. Chlorpromazines

77. Hydroxyellinl theophylline
78. Doxyccycline

79. Diazepam

80. Cephalexin

81. Cephradine

82. Cephaloridine

Wire drawing Industry

Automobile Tyres and Tubes In-
dustry

STATEMENT-

Part-| (Appendix—I Industries delicensed
for location in any of the centrally declared

10.

backward areas)
Pig lron
Castings and Forgings

Ahternate Energy Devices and
Systems

Transmission Line Towers
Electrical Motors with Starters
intemal Combustion Engines
Electronic Components

Automotive Componaents,
Spares and Ancillaries

Pollution Control Equipment

Process Pumps
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12.

13.

15.

16.-

17.
18.

19.

20.

21.

22.
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Process equipment for utilisa-
tion of Recycling of wastes

Chemical Process Plants

Machinery for chemical Industry
as listed below:—

i. Rupture Discs

il. Special Pneumatic Cali-
brators

iii. Karbate Pumps

iv. Centrifugal Gas Com-
pressors

Air Compressors
Industrial Valves

Diary Industry equipment,
namely Homogenisers

Machine Tools
Tool Room Products

Industrial Machinery for drilling
and production of Mineral OV
natural gas

Mechanised Sailing Vessels upto
10,000 DWT for units with ca-
pacity for meeting the require-
ments of the Oil Industry in par-
ticular

Sponge lron and Pelletisation

Stem turbines of and below
20MW and mini and micro hydel
system/equipment

Power and distribution transform-
ers, power capacitors and switch
gears
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24.
25.
26.
27.

28.

30.

31.

32,

33.

37.
38.

39.

Diesel generating sets

Electronic Components

Industrial Machinery

Plastic moulded goods

(a) Jigs, fixtures, tools and
dies of specialised types
and crossland tooling

(b) Engineering production
aids such as cutting and
farming tools, patterns
and dies and mining tool

Water pumps beyond 10 cms

based on internal combustion
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